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Carry ing on head for  1 

km 

6010.5 Per 

hundred 

0.4 147.6 24.04 8871.50 Job rate 

4.  Chain l ink fac ing 

repair ing work (meter)  

930 Per r .mtr .  0.12 44.28 111.60 41180.40 Est imated 

5.  F i rs t  weeding 

In plants 60105 Per 

hundred 

1.25 461.25 751.31 277234.31 Job rate 

6.  Second weeding 

In plants 60105 Per 

hundred 

1 369 601.05 221787.45 Job rate 

7.  Th ird wedding 

In plants 60105 Per 

hundred 

1 369 601.05 221787.45 Job rate 

8.  Spray ing the pest ic ides 

and fer t i l izer  

60105 Per 

hundred 

0.6 221.4 360.63 133072.47 Job rate 
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9.  Internal  f i re secur i ty  l ine 
( l ine,  on and of f )  
6 mtr .  broad 1800 Mtr .  3.35 1236.16 6.03 2225.07 Job rate 

3 mtr .  broad 1300 Mtr .  2.25 830.25 2.93 1079.33 Job rate 

10.  By Secur i ty  Commit tee /  
2 secur i ty  labour labour 9 
months 

2 x 12 Per month 9594 624.00 230256.00 Est imated 

11.  I r r igat ion as per the 
avai lab i l i ty   

60105 1280.00 472320.00 Est imated 

Tota l  1736100.59 

12.  Other expenses 
(purchasing the
pest ic ides and fer t i l izer  
and the repair ing work of  
inspect ion road) 

63899.41 Est imated 

Tota l  4453 1800000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Fourth Year 2024 – 25 of  the plan 
(Unir r igated) 

Dai ly  wage rate – 387.00 

Sr.  

No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  

(W.D.)  

Tota l  

W.D.

Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  

1.  P lant ing expenses 

( for  the

replantat ion of  the 

10 percent  p lants)  

6010.5 Per p iece 16 -  96168.00 Market  rate 

2.  P lant  loading and 

unloading 

6010.5 Per 

thousand 

4 1548 24042.00 9304.25 

3.  Transportat ion of  

the plants (No. )  

Market  rate 
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By t ruck/  t ractor 6010.5 Per 

hundred 

1.5 580.5 90.16 34890.95 Job rate 

Carry ing on head 

for  1 km 

6010.5 Per 

hundred 

0.4 154.8 24.04 9304.25 Job rate 

4.  F i rs t  weeding        

In p lants 60105 Per 

hundred 

1.25 483.75 751.31 290757.94 Job rate 

5.  Second weeding        

In p lants 60105 Per 

hundred 

1 387 601.05 232606.35 Job rate 

6.  Th ird wedding        

In p lants 60105 Per 

hundred 

1 387 601.05 232606.35 Job rate 

7.  Spray ing the 

pest ic ides and 

fer t i l izer  

60105 Per 

hundred 

0.6 232.2 360.63 139563.81 Job rate 
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8.  Internal  f i re
secur i ty  l ine ( l ine,  
on and of f )  
6 mtr .  broad 1800 Mtr .  3.35 1296.45 6.03 2333.61 Job rate 

3 mtr .  broad 1300 Mtr .  2.25 870.75 2.93 1131.98 Job rate 

9.  By Secur i ty  
Commit tee /  2  
secur i ty  labour 9  
months 

2 x 12 Per month 10062 624.00 241488.00 Est imated 

Tota l  1736100.59 
10.  Other expenses 

(purchasing the 
pest ic ides and 
fer t i l izer  and the 
repair ing work of  
inspect ion road) 

59844.51 Est imated 

Tota l  27103 1350000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Field preparat ion year -  F i f th Year 2025 – 26 of  the plan 
(Unir r igated) 

Dai ly  wage rate – 406.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  
(W.D.)  

Tota l  
W.D.

Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Chain l ink facing 

repair ing work 
(meter)  

930 Per r .  mtr .  0.12 48.72 111.60 45309.60 Est imated 

2.  F i rs t  weeding 
In plants 60105 Per 

hundred 
1.25 507.5 751.31 305032.88 Job rate 

3.  Second wedding 
In plants 60105 Per 

hundred 
1 406 601.05 244026.30 Job rate 

7.  Spray ing the 
pest ic ides and 
fer t i l izer  

60105 Per 
hundred 

0.6 243.6 360.63 146415.78 Job rate 

5.  Internal  f i re
secur i ty  l ine ( l ine,  
on and of f )  
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6 mtr .  broad 1800 Mtr .  3.35 1360.1 6.03 2448.18 Job rate 
3 mtr .  broad 1300 Mtr .  2.25 913.5 2.93 1187.55 Job rate 

6.  By Secur i ty  
Commit tee /  2  
secur i ty  labour 9  
months 

2 x 12 Per month 10556 624.00 253344.00 Est imated 

Tota l  997764.29 
7.  Other expenses 

(purchasing the 
pest ic ides and 
fer t i l izer  and the 
repair ing work of  
inspect ion road) 

205.00 42235.72 Est imated 

Tota l  26637103 1040000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Sixth Year of  the plan 2026 – 27 
(Unir r igated) 

Dai ly  wage rate – 426.00 

Sr.  

No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  

(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  

1.  F i rs t  weeding 

In plants 60105 Per 

hundred 

1.25 532.5 751.31 320059.13 Job rate 

2.  Internal  f i re

secur i ty  l ine ( l ine,  

on and of f )  

6 mtr .  broad 1800 Mtr .  3.35 1427 6.03 2568.78 Job rate 

3 mtr .  broad 1300 Mtr .  2.25 658.5 2.93 1246.05 Job rate 
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3.  By Secur i ty  

Commit tee /  2 

secur i ty  labour 9 

months 

2 x 12 Per 

month 

11076 624.00 265824.00 Est imated 

Tota l  589697.96 

4.  Other  expenses 

(purchasing the 

pest ic ides and 

fer t i l izer  and the 

repair ing work of  

inspect ion road) 

35302.04 Est imated 

Tota l  1384 625000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Seventh Year of  the plan 2027 – 28 
(Unir r igated) 

Dai ly  wage rate – 447.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  
(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Internal  f i re

secur i ty  l ine ( l ine,  
on and of f )  
6 mtr .  broad 1800 Mtr .  3.35 1498.45 6.03 2695.51 Job rate 
3 mtr .  broad 1300 Mtr .  2.25 1005.75 2.93 1307.48 Job rate 

2.  By Secur i ty  
Commit tee /  2 
secur i ty  labour 9 
months 

2 x 12 12 month 11622 624.00 278928.00 Est imated 

Tota l  282930.89 
3.  Other expenses 17069.11 Est imated 

Tota l  633 300000.00 
Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Eight  Year of  the plan 2028 – 29 
(Unir r igated) 

 
Dai ly  wage rate – 469.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  
(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Internal  f i re 

secur i ty  l ine ( l ine,  
on and of f )  

       

 6 mtr .  broad 1800 Mtr .  3.35 1571.15 6.03 2828.07 Job rate 
 3 mtr .  broad 1300  Mtr .  2.25 1055.25 2.93 1371.83 Job rate 
2.  By Secur i ty  

Commit tee /  2 
secur i ty  labour 9 
months 

2 x 12 12 month  12194 624.00 292656.00 Est imated 

Tota l  296855.90  
3.  Other expenses      8144.10 Est imated 

Tota l  633 305000.00  
Sd/-         Sd/-        Sd/-  
Range Off icer ,  Bagdara   Super intendent    Jo int  Director  
STR, Sidh i       Bagdara Sanctuary,  Sidhi   Sanjay Tiger Reserve,  S idhi  
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Ninth Year of  the plan 2029 – 30 
(Unir r igated) 

Dai ly  wage rate – 492.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  
(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Internal  f i re

secur i ty  l ine ( l ine,  
on and of f )  
6 mtr .  broad 1800 Mtr .  3.35 1648.2 6.03 2966.76 Job rate 
3 mtr .  broad 1300 Mtr .  2.25 1107 2.93 1439.10 Job rate 

2.  By Secur i ty  
Commit tee /  2 
secur i ty  labour 9 
months 

2 x 12 12 month 12792 624.00 307008.00 Est imated 

Tota l  311413.86 
3.  Other expenses 8586.14 Est imated 

Tota l  633 320000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Tenth Year of  the p lan 2030 – 31 
(Unir r igated) 

Dai ly  wage rate – 517.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  
(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Internal  f i re

secur i ty  l ine ( l ine,  
on and of f )  
6 mtr .  broad 1800 Mtr .  3.35 1732 6.03 3117.51 Job rate 
3 mtr .  broad 1300 Mtr .  2.25 1163.3 2.93 1512.23 Job rate 

2.  By Secur i ty  
Commit tee /  2 
secur i ty  labour 9 
months 

2 x 12 12 month 13442 624.00 322608.00 Est imated 

Tota l  327237.74 
3.  Other expenses 7762.27 Est imated 

Tota l  633 335000.00 
Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Eleventh Year of  the plan 2030– 31 
(Unir r igated) 

Dai ly  wage rate – 543.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  
(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Internal  f i re

secur i ty  l ine ( l ine,  
on and of f )  
6 mtr .  broad 1800 Mtr .  3.35 1819.1 6.03 3274.29 Job rate 
3 mtr .  broad 1300 Mtr .  2.25 1221.8 2.93 1588.28 Job rate 

2.  By Secur i ty  
Commit tee /  2 
secur i ty  labour 9 
months 

2 x 12 12 
months 

14118 624.00 338832.00 Est imated 

Tota l  343694.57 
3.  Other expenses 6305.44 Est imated 

Tota l  633 350000.00 
Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Goshwara,  id le p lantat ion 60.105 hecrate (un ir r igated) 

Sr.  No.  F inance Year Work Detai l  Wage Rate 
(w i th 5% 

increment  
for  each 

year)  

Amount  Area ( in 
Hect . )  

Per 
Hectare 

Expenses 

Remarks 

1.  F i rs t  year (2021-

22) 

F ie ld mak ing 

work 

334.00 6040000.00 60.105 100490.81 

2.  Second year 

(2022-23) 

P lantat ion 

work 

351.00 3435000.00 60.105 57149.99 

3.  Th ird year (2023-

24) 

Maintenance 

work 

369.00 1800000.00 60.105 29947.59 

4.  Fourth  year 

(2024-25) 

Maintenance 

work 

387.00 1350000.00 60.105 22460.69 
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5.  F i f th year (2025-

26) 

Maintenance 

work 

406.00 1040000.00 60.105 17303.05 

6.  S ix th year (2026-

27) 

Maintenance 

work 

426.00 625000.00 60.105 10398.47 

7.  Seventh year 

(2027-28) 

Maintenance 

work 

447.00 300000.00 60.105 4991.27 

8.  E ighth year 

(2028-29) 

Maintenance 

work 

469.00 305000.00 60.105 5074.45 

9.  Ninth year 

(2029-30) 

Maintenance 

work 

492.00 320000.00 60.105 5324.02 

10.  Tenth year 

(2030-31) 

Maintenance 

work 

517.00 335000.00 60.105 5573.58 
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11.  E leven year 
(2031-32) 

Maintenance 
work 

543.00 350000.00 60.105 5823.14 

Tota l  (of  expenses in e leven years)  15900000.00 60.105 264537.06 

1.  Work of  fa i th (JFM etc. )  5% of  
the expenses of  tota l  11 years 

5% 795000.00 60.105 13226.85 

2.  Human Resources Development  
Work – 1% of  the expenses of  
tota l11 years 

1% 159000.00 60.105 2645.37 

3.  Valuat ion and moni tor ing work – 
4% of  the expenses of  tota l  11 
years 

4% 636000.00 60.105 10581.48 

Second tota l  (a long wi th expenses in 11 years)  17490000.00 60.105 290990.77 

4.  Work charge cont ingency and 
superv is ion 10% (second) 

10% 1749000.00 60.105 29099.08 

Grand tota l  19239000.00 60.105 320089.84 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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CERTIFICATE  

I  have conducted the s i te inspect ion/  survey of  the 

proposed s i te for  the al ternat ive p lantat ion in l ieu of  

the s i te ef fected by the Sul iyar i  Coal  Mines.  Af ter 

the inspect ion/  survey,  the s i te is  found to be f i t  for 

the plantat ion.  

Sd/-  
Range/  Area Off icer  
Bagdara Sanctuary 

STR, Sidh i ,  Sidh i  
(Madhya Pradesh) 
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I  have conducted the s i te  inspect ion/  survey of  

the proposed si te for  the a l ternat ive plantat ion in  

l ieu of  the s i te ef fected by the Sul iyar i  Coal  Mines. 

Af ter  the inspect ion/  survey,  the s i te is  found to be 

f i t  for  the plantat ion. 

Sd/-  
Super intendent 

Bagdara Sanctuary 
STR, Sidh i ,  

(Madhya Pradesh) 
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I  have cert i f ied the inspect ion of  the s i te 

inspect ion/  survey of  the proposed s i te for  the 

a l ternat ive p lantat ion in l ieu of  the s i te ef fected by 

the Sul iyar i  Coal  Mines made by the Super intendent  

and the Area Off icer ,  Bagdara Sanctuary.  Af ter  the 

inspect ion/  survey,  the s i te is  found to be f i t  for  the 

p lantat ion.  

Sd/-  
Jo int  Director  

STR, Sidh i ,  
(Madhya Pradesh) 

Approval  

Sd/-  
Chief  Forest  Conservator  and Area Contro l ler  

STR, Sidh i  (Madhya Pradesh) 
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Treatment Map Showing the proposed 

compensatory afforestation (CA) Land for 

APMDC in vi l lage – Jhaprhwa, Tehsi l  – 

Chitrangi ,  Distr ict  – Singraul i ,  State M.P. 

Treatment  Map in Scale:  1:15000 

MAP 

Sd/-   Sd/-  Sd/-  
Range O f f icer SDO Div.  Forest  Of f .  

(TRUE TRANSLATED COPY) 
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ANNEXURE P -  

Off ice of  Chief  Forest  Conservator  and Field 
Operator ,  Sanjay Tiger Reserve  

Shiva j i  Nagar,  Naudhia,  Dist r ic t  – S idhi ,  486661 
(Madhya Pradesh) 

ORDER  

No. /M.C. /2020/  844/   S idh i ,  Date:  31.08.2020 

By us ing the power conferred under the 

Memorandum No. /  621/  Rule/  Four/  Bhopal  dated 

30.09.2003 of  the Department  of  F inance,  Government 

of  Madhya Pradesh,  the Super intendent ,  Bagdara 

Sanctuary v ide i ts  let ter  No. /  451 dated 13.08.2020 and 

the Range Off icer ,  Bagdara Sanctuary v ide i ts  let ter  

No. /  544 dated 10.08.2020,  the technical  approval  of  

the project  for  the 11 years al ternat ive af forestat ion/  

t ree p lant ing/  p lantat ion work is  hereby approved/ 

granted as per the fo l lowing deta i ls :  -  

Sr .  

No.  

Beet  

Name 

Vi l lage 

Name 

Area 

( in 

Hect . )  

Invest .  Amt.  

( for  11 years)  

1.  Gopla Rampurwa 29.490 12357730.00 

Tota l :  -  29.490 12357730.00 

The expenses to  be made on the aforesaid pro ject  w i l l  

be detachable under the CAMPA column: -   
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Terms:  -  

1. In the let ter  No.  land survey/  budget /  ten/  1415,

dated 24.02.2004 of  the Chief  Forest

Conservator  (Land-Survey),  Bhopal ,  Madhya

Pradesh regarding the success of  the

al ternat ive t ree plant ing,  the percentage of  the

al ive/  l iv ing p lants w i l l  be necessar i ly  at least  75

percent  in compl iance of  the inst ruct ion/  order

passed by the Hon’b le Supreme Court  in the IA

No.  574 dated 08.09.2000.  In th is  sequence,  the

Pr inc ipal  Chief  Forest  Conservator  by

recons ider ing on th is  point /  issue,  has issue the

fo l lowing inst ruct ions:  -

2. In a l l  the al ternat ive plantat ions/  t ree p lant ing,

the percentage of  the a l ive/  l iv ing t rees should

not  be less than 75 percent  as per the

instruct ion of  the Hon’b le Supreme Court  in the

IA No.  574 dated 08.09.2000.

3. The plan of  the a l ternat ive plantat ions/  t ree

plant ing be made ser ious ly  and the port ion of

the plan of  technica l  and f inanc ial  be made/

p lanned in such a way that  i t  proves helpful  in

mainta in ing the percentage of  the al ive/  l iv ing

plants at least  75 percent .  The ca lculat ion of  the
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percentage of  the al ive/  l iv ing be made in the 

month of  May in each of  the year.  

4. In case the No.  of  a l ive/  l iv ing t rees reduce more

than 75 percent  as per the determinat ion/

f ixat ion of  the Hon’b le Supreme Court ,  the said

t ree p lant ing/  p lantat ion would not  be kept  in the

category of  the a l ternat ive t ree plant ing/

p lantat ion and the necessary d isc ip l inary act ion

wi l l  be taken against  the accused of f icers/

employees for  such fa i lure.

5. The work  wi l l  be executed as per  the ru les  of  the

approved plan and the labours/  workers

engaged in the work wi l l  be paid  as per  the da i ly

wage f ixed by the Government .

6. The increment  at  the rate of  10 percent  in  the

wage per year has been provis ioned in the

pro ject  report ,  s t i l l  in  case the wage is

increment  more than th is  rate,  then the

di f ference amount  wi l l  be pa id by the concerned

inst i tute/  organizat ion.

Sd/-  
(AK Mishra) 

Chief  Forest  Conservator  and 
Field Operator ,  

Sanjay Tiger Reserve,  S idhi  
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No./M.C. /2020/  4539/ 
S idhi ,  Date:  31.08.2020 

Copy to: -   

1. Accountant  General ,  Gwal ior ,  Madhya Pradesh

– sent  for  informat ion

2. Pr inc ipal  Chief  Forest  Conservator  (Wi ld L i fe) ,

Bhopal ,  Madhya Pradesh – sent  for  informat ion

3. Addi t ional  Pr inc ipal  Chief  Forest  Conservator

(Land Management) ,  Bhopal ,  Madhya Pradesh –

sent  for  informat ion

4. Chief  Forest  Conservator ,  Riwa Ci rc le,  Riwa –

sent  for  informat ion

5. Col lector ,  Dis t r ic t  Singraul i ,  Madhya Pradesh –

sent  for  informat ion

6. Forest  Div is ional  Of f icer ,  Forest  Div is ion

Singraul i  – forwarded

7. Super intendent ,  Bagdara Sanctuary,  Sidh i  –

sent  for  informat ion

8. Range Off icer ,  Bagdara – sent  for  informat ion

9. Execut ive Director ,  Andhra Pradesh Minera ls

Development  Corporat ion,  Vi jaywada,  Andhra

Pradesh – forwarded for  informat ion and

necessary act ion

Encl . :  Est imat ion 

Sd/-  
Chief  Forest  Conservator  and 

Field Operator ,  
Sanjay Tiger Reserve,  S idhi  
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Model  Scheme for  the compensatory p lantat ion/  af forestat ion (Area – 29.490 hectare)  

Unirr igated 
Deta i l  of  the p lantat ion area:   
Area – 29.490 hectare 
Beet  – Gopla (Vi l lage – Rampurwa) 

F ie ld Preparat ion year – f i rs t  year of  the p lan/  scheme 2021 – 22 
No.  1000 plant  per hectare 

Dai ly  wage rate – 334.00 

Sr.  

No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  

(W.D.)  

Tota l  

W.D.

Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  

1.  Survey and 

demarcat ion hec.  

29.49 Ha 0.45 150.3 13.27 4432.35 Job rate 

2.  Construct ion of  the 

pakka towers 

40 Tower -  6000 -  240000.00 On the basis  of  the 

ca lculat ion 
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3.  Demarcat ion in the 

area of  t reatment  type 

(Along wi th ar t ic les/  

goods) hect .  

29.49 Ha 1.00 334 29.49 9849.66 Est imated 

4.  Area Cleaning (Hect . )  29.49 Ha 4.00 1336 117.96 39398.64 Job rate 

5.  Lantana El iminat ion 

Work as per the 

requirement  of  the area 

(Medium) 

20 Ha 12.50 4175 250.00 83500.00 Job rate 

6.  Purchasing the t reated 

pole (he ight  1.80 mtr .  

th ickness 10 x 10 cm) 

two addi t ional  pole on 

each 10t h  pole for  the 

support ,  10 percent 

addi t ional  t i l t  support  at  

1150 Per p iece -  135 -  155250.00 Market  value 
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the gap of  2.50 – 2.50 

mtr .  

7.  Purchasing the 

channel ing fac ing,  

complete mater ia l  of  

s ize 3”  x  3”  made of  10 

gaze wire 

2610 Per sq.  

mtr .  

-  110 -  287100.00 

8.  Purchasing the barbed 

wi re 12 gaze,  two l ines 

above and one l ine 

below amongst  the 

three l ines (6 RM/ Kg) 

1090 Per kg.  -  100 -  109000.00 

9.  Purchasing the mater ia l  

cement ,  sand,  concrete 

pole f ix ing (cement  

concrete 1:3:6)  

38 Per cu.  

Mtr .  

-  3890 -  147820.00 
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60 percent  mater ia l  at  

the rate of  3890 per cu.  

Mtr . ,  @ 40 percent 

wage  -  amount  of  the 

mater ia l  rate 

10.  Labour work for  the 

channel ing fac ing 

( fo l lowing works be 

considered inc luded in 

the labour work) :  -   

1. Carry ing f rom the

travel  point  to pole pi t

and instal l ing the po le

in the p i t ,  to execute

the concret ing work by

prepar ing the cement

2.172 Per km 85.00 28390 184.62 61663.08 
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concrete (a long wi th 

the labour wage) and to 

spray the water for  the 

next  4 days 

2. Carry ing the chain

l ink or  cable f rom the

travel l ing point  to 

fac ing s i te,  by 

connect ing the cable or  

chain l ink or  the barbed 

wi th the pole and f ix  i t ,  

nai l ing,  leve l l ing the 

so i l  in the earth level  

11.  Barbed and ty ing the 

chain l ink wi th the 

b inding wire  

6516 Per r .  m.  0.16 53.44 1042.56 348215.04 
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12.  Digging the p i t  30 x 30 

x 45 cm for  the fac ing 

1045 Per 

hundred 

3.8 1269.2 39.71 13263.14 

13.  Stacking and a l ignment 

for  d igg ing the p i t  

29490 Per 

thousand 

2.5 835 73.73 24624.15 Job rate 

14.  No.  of  d igg ing the p i t  

for  the plant ing 

45 x 45 x 45 cm 29490 Per 

hundred 

5 1670 1474.50 492483.00 job rate 

15.  30 percent  of  the 

purchase volume for 

changing the soi l  in the 

p i t  

806 cub.  Mtr .  1.5 501 1209.00 403806.00 Market  rate 

16.  15 percent  of  the 

purchase volume for 

put t ing the cow dung 

403 Cub.  Mtr .  3 1002 1209.00 403806.00 Market  rate 
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17.  By making the mixture 
of  fer t i le  so i l ,  local  so i l  
and organic fer t i l izer ,  
put  i t  in the pi t  

29490 Per 

hundred 

1.5 501 442.35 147744.90 Job rate 

18.  Making of  2 hut  L.S. 100000.00 Est imated 

19.  25 percent  of  land 
water conservat ion 
work (construct ion of  
the check dam of  s tone 
at  the rate of  100 cu. 
Mr.  per hectare)  

7.38 

hectare 

Est imated 

Construct ion of  check 
dam of  s tone 

740 Cu.mtr .  1 334 740.00 247160.00 

TOTAL 3319115.96 
20.  Other expenses 

inc luding (observat ion 
path,  not ice board,  
paint ,  l ime,  rope,  etc . )  

-  -  -  -  100884.04 Est imated 

Grand Total 3420000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Second Year of  the plan (Plant ing work) 2022 – 23  
(Unir r igated) 

Dai ly  wage rate – 351.00 

Sr.  

No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  

(W.D.)  

Tota l  

W.D.

Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  

1.  

P lant ing work 

Plant  purchase No.  for  the 

f i rs t  p lant ing  

29490 Per p iece -  12 -  353880.00 Market  rate 

No.  of  p lant  for  exchanging 

the dead p lans – 20 percent  

5898 Per p iece -  12 -  70776.00 Market  rate 

2.  P lant  loading and unloading 35388 Per 

thousand 

4 1404 49684.75 

3.  

Transportat ion of  the Plants 

(No.)  
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By Truck/  t ractor 35388 Per 

hundred 

1.5 526.5 530.82 186317.82 Job rate 

Carry ing on head for  1 km 35388 Per 

hundred 

0.4 140.4 141.55 49684.75 Job rate 

4.  Lantana mapping up 

operat ion 

18 Per hect .  8 2808 144.00 50544.00 Job rate 

5.  P lant ing 

45x 45 x 45 cm 29490 Per 

hundred 

1.8 631.8 530.82 186317.82 Job rate 

6.  F i rs t  weeding 

In plants 29490 Per 

hundred 

1.25 438.8 368.63 129387.38 Job rate 

7.  Second weeding 

In plants 29490 Per 

hundred 

1 351 294.90 103509.90 Job rate 

8.  Th ird weeding 
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In p lants 29490 Per 
hundred 

1 351 294.90 103509.90 Job rate 

9.  Spray ing the pest ic ides and 
fer t i l izer  

29490 Per 
hundred 

0.6 210.6 176.94 62105.94 Job rate 

10.  Internal  f i re secur i ty  l ine 
( l ine,  on and of f )  
6 mtr .  broad 1200 Mtr .  3.35 4.02 1411.02 Job rate 
3 mtr .  broad 1000 Mtr .  2.25 2.25 789.75 Job rate 

11.  Secur i ty  2 labour 9 months 2 x 9 Per month 9126 468.00 164268.00 Est imated 

12.  I r r igat ion as per the 
avai lab i l i ty  

29490 730.00 256230.00 Est imated 

Tota l  1768417.03 

13.  Other expenses (purchasing 
the pest ic ides and fer t i l izer  
and the repair ing work,  
inspect ion of  road) 

91582.97 Est imated 

Tota l  3687 1860000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Third Year 2023 – 24 of  the plan 
(Unir r igated) 

 
Dai ly  wage rate –369.00 

Sr.  

No.  

Work ’s  deta i l  Qty.  of  work Rate per un i t  

(W.D.)  

Tota l  

W.D. 

Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  

1.  P lant ing expenses ( for  

the replantat ion of  the 

10 percent  p lants)  

2949 Per p iece -  14 -  41286.00 Market  rate 

2.  P lant  loading and 

unloading 

2949 Per 

thousand 

4 1476 11.80 4352.72  

3.  Transportat ion of  the 

p lants (No.)  

      Market  rate 

By t ruck/  t ractor 2949 Per 

hundred 

1.5 553.5 44.24 16322.72 Job rate 
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Carry ing on head for  1 

km 

2949 Per 

hundred 

0.4 147.6 11.80 4352.72 Job rate 

4.  Chain l ink fac ing 

repair ing work (meter)  

651.6 Per r .mtr .  0.12 44.28 78.19 28852.85 Est imated 

5.  F i rs t  weeding 

In plants 29490 Per 

hundred 

1.25 461.25 368.63 136022.63 Job rate 

6.  Second weeding 

In plants 29490 Per 

hundred 

1 369 294.90 108818.10 Job rate 

7.  Th ird wedding 

In plants 29490 Per 

hundred 

1 369 294.90 108818.10 Job rate 

8.  Spray ing the pest ic ides 

and fer t i l izer  

29490 Per 

hundred 

0.6 221.4 176.94 65290.86 Job rate 
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9.  Internal  f i re secur i ty  l ine 
( l ine,  on and of f )  

       

 6 mtr .  broad 1200 Mtr .  3.35 1236.15 4.02 1483.38 Job rate 

 3 mtr .  broad 1000  Mtr .  2.25 830.25 2.25 830.25 Job rate 

10.  By Secur i ty  Commit tee /  
2 secur i ty  labour 

12 month  9594 624.00 230256.00 Est imated 

11.  I r r igat ion as per the 
avai lab i l i ty   

29490    730.00 269370.00 Est imated 

Tota l  1016056.33  

12.  Other expenses 
(purchasing the 
pest ic ides and fer t i l izer  
and the repair ing work,  
inspect ion of  road) 

     88943.67 Est imated 

Grand Tota l  2642 1105000.00  

  

Sd/-         Sd/-        Sd/-  
Range Off icer ,  Bagdara   Super intendent    Jo int  Director  
STR, Sidh i       Bagdara Sanctuary,  Sidhi   Sanjay Tiger Reserve,  S idhi  
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Fourth Year 2024 – 25 of  the plan 
(Unir r igated) 

Dai ly  wage rate – 387.00 

Sr.  

No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  

(W.D.)  

Tota l  

W.D.

Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  

1.  P lant ing expenses 

( for  the

replantat ion of  the 

10 percent  p lants)  

2949 Per p iece 16 -  47184.00 Market  rate 

2.  P lant  loading and 

unloading 

2949 Per 

thousand 

4 1548 11.80 4565.05 

3.  Transportat ion of  

the plants (No. )  

Market  rate 
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By t ruck/  t ractor 2949 Per 

hundred 

1.5 580.5 44.24 17118.95 Job rate 

Carry ing on head 

for  1 km 

2949 Per 

hundred 

0.4 154.8 11.80 4565.05 Job rate 

4.  F i rs t  weeding 

In plants 29490 Per 

hundred 

1.25 483.75 368.63 142657.88 Job rate 

5.  Second weeding 

In plants 29490 Per 

hundred 

1 387 294.90 114126.30 Job rate 

6.  Spray ing the 

pest ic ides and 

fer t i l izer  

29490 Per 

hundred 

0.6 232.2 176.94 68475.78 Job rate 

7.  Internal  f i re

secur i ty  l ine ( l ine,  

on and of f )  
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6 mtr .  broad 1200 Mtr .  3.35 1296.45 4.02 1555.74 Job rate 

3 mtr .  broad 1000 Mtr .  2.25 870.75 2.25 870.75 Job rate 

8.  By Secur i ty  
Commit tee /  2  
secur i ty  labour 9  
months 

2 x 12 Per month 10062 624.00 241488.00 Est imated 

9.  I r r igat ion as per 

avai lab i l i ty 

29490 730.00 282510.00 Est imated 

Tota l  925117.49 

10.  Other expenses 
(purchasing the 
pest ic ides and 
fer t i l izer  and the 
repair ing work ,  
inspect ion of  road) 

79882.51 Est imated 

Tota l  2269 1005000.00 

Sd/-   Sd/-  Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Field preparat ion year -  F i f th Year 2025 – 26 of  the plan 
(Unir r igated) 

Dai ly  wage rate – 406.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per un i t  
(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Chain l ink fac ing 

repair ing work 
(meter)  

651.6 Per r .  mtr .  0.12 48.72 78.19 31745.95 Est imated 

2.  F i rs t  weeding 
In plants 29490 Per 

hundred 
1.25 507.5 368.63 149661.  Job rate 

3.  Spray ing the 
pest ic ides and 
fer t i l izer  

29490 Per 
hundred 

0.6 243.6 176.94 71837.64 Job rate 

4.  Internal  f i re
secur i ty  l ine ( l ine,  
on and of f )  
6 mtr .  broad 1200 Mtr .  3.35 1360.1 4.02 1632.12 Job rate 
3 mtr .  broad 1000 Mtr .  2.25 913.5 2.25 913.50 Job rate 

942



5.  By Secur i ty  
Commit tee /  2 
secur i ty  labour 

2 x  12 Per 
month 

Per 
month 

10556 624.00 253344.00 Est imated 

Tota l  509134.96 
6.  Other  expenses 

(purchasing the 
pest ic ides and 
fer t i l izer  and the 
repair ing work,  
inspect ion of  
road) 

83865.04 Est imated 

Grand Tota l  1254 593000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Sixth Year of  the plan 2026 – 27 
(Unir r igated) 

Dai ly  wage rate – 426.00 

Sr.  

No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  

(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  

1.  F i rs t  weeding 

In plants 29490 Per 

hundred 

1.25 532.5 368.63 157034.25 Job rate 

2.  Internal  f i re

secur i ty  l ine ( l ine,  

on and of f )  

6 mtr .  broad 1200 Mtr .  3.35 1427 4.02 1712.52 Job rate 

3 mtr .  broad 1000 Mtr .  2.25 958.5 2.25 958.50 Job rate 
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3.  By Secur i ty  

Commit tee /  2 

secur i ty  labour 

2 x  12 Per 

month 

11076 624.00 265824.00 Est imated 

Tota l  425529.27 

4.  Other  expenses 

(purchasing the 

pest ic ides and 

fer t i l izer  and the 

repair ing work,  

inspect ion of  

road) 

79470.73 Est imated 

Grand Total 999 505000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  

945



Seventh Year of  the plan 2027 – 28 
(Unir r igated) 

Dai ly  wage rate – 447.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  
(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Internal  f i re

secur i ty  l ine ( l ine,  
on and of f )  
6 mtr .  broad 1200 Mtr .  3.35 1498.45 4.02 1796.94 Job rate 
3 mtr .  broad 1000 Mtr .  2.25 1005.75 2.25 1005.75 Job rate 

2.  By Secur i ty  
Commit tee /  2 
secur i ty  labour 

2 x  12 12 month 11622 624.00 278928.00 Est imated 

Tota l  281730.69 
3.  Other expenses 43269.31 Est imated 

Grand Tota l  630 325000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Eight  Year of  the plan 2028 – 29 
(Unir r igated) 

Dai ly  wage rate – 469.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  
(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Internal  f i re

secur i ty  l ine ( l ine,  
on and of f )  
6 mtr .  broad 1200 Mtr .  3.35 1571.15 4.02 1885.38 Job rate 
3 mtr .  broad 1000 Mtr .  2.25 1055.25 2.25 1055.25 Job rate 

2.  By Secur i ty  
Commit tee /  2 
secur i ty  labour  

2 x  12 12 month 12194 624.00 292656.00 Est imated 

Tota l  295596.63 
3.  Other expenses 39403.37 Est imated 

Grand Tota l  630 335000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Ninth Year of  the plan 2029 – 30 
(Unir r igated) 

Dai ly  wage rate – 492.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  
(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Internal  f i re

secur i ty  l ine ( l ine,  
on and of f )  
6 mtr .  broad 1200 Mtr .  3.35 1648.2 4.02 1977.84 Job rate 
3 mtr .  broad 1000 Mtr .  2.25 1107 2.25 1107.00 Job rate 

2.  By Secur i ty  
Commit tee /  2 
secur i ty  labour  

2 x  12 12 month 12792 624.00 307008.00 Est imated 

Tota l  310092.84 
3.  Other expenses 34907.16 Est imated 

Grand Total 630 345000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Tenth Year of  the p lan 2030 – 31 
(Unir r igated) 

Dai ly  wage rate – 517.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  
(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Internal  f i re

secur i ty  l ine ( l ine,  
on and of f )  
6 mtr .  broad 1200 Mtr .  3.35 1731.95 4.02 2078.34 Job rate 
3 mtr .  broad 1000 Mtr .  2.25 1163.25 2.25 1163.25 Job rate 

2.  By Secur i ty  
Commit tee /  2 
secur i ty  labour  

2 x  12 12 
months 

13442 624.00 322608.00 Est imated 

Tota l  325849.59 
3.  Other expenses 29150.41 Est imated 

Grand Tota l  630.27 355000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Eleventh Year of  the plan 2030– 31 
(Unir r igated) 

Dai ly  wage rate – 543.00 

Sr.  
No.  

Work ’s  deta i l  Qty.  of  work Rate per uni t  
(W.D.)  

Tota l  W.D. Amount  Remarks 

Qty.  Uni t  W.D. In Rs.  
1.  Internal  f i re

secur i ty  l ine ( l ine,  
on and of f )  
6 mtr .  broad 1200 Mtr .  3.35 1819.05 4.02 2182.86 Job rate 
3 mtr .  broad 1000 Mtr .  2.25 1221.75 2.25 1221.75 Job rate 

2.  By Secur i ty  
Commit tee /  2 
secur i ty  labour  

2 x  12 12 
months 

14118 624.00 338832.00 Est imated 

Tota l  342236.61 
3.  Other expenses 22763.39 Est imated 

Grand Total 630.27 365000.00 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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Goshwara,  id le p lantat ion 29.490 hecrate (un ir r igated) 

Sr.  No.  F inance Year Work Detai l  Wage Rate 

(w i th 5% 

increment  

for  each 

year)  

Amount  Area ( in 

Hect . )  

Per 

Hectare 

Expenses 

Remarks 

1.  F i rs t  year (2021-

22) 

F ie ld mak ing 

work 

334.00 3420000.00 29.49 115971.52 

2.  Second year 

(2022-23) 

P lantat ion 

work 

351.00 1860000.00 29.49 63072.23 

3.  Th ird year (2023-

24) 

Maintenance 

work 

369.00 1105000.00 29.49 37470.33 
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4.  Fourth  year 

(2024-25) 

Maintenance 

work 

387.00 1005000.00 29.49 34079.35  

5.  F i f th year (2025-

26) 

Maintenance 

work 

406.00 593000.00 29.49 20108.51  

6.  S ix th year (2026-

27) 

Maintenance 

work 

426.00 505000.00 29.49 17124.45  

7.  Seventh year 

(2027-28) 

Maintenance 

work 

447.00 325000.00 29.49 11020.68  

8.  E ighth year 

(2028-29) 

Maintenance 

work 

469.00 335000.00 29.49 11359.78  

9.  Ninth year 

(2029-30) 

Maintenance 

work 

492.00 345000.00 29.49 11698.88  
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10.  Tenth year 

(2030-31) 

Maintenance 

work

517.00 355000.00 29.49 12037.98 

11.  E leven year 

(2031-32) 

Maintenance 

work

543.00 365000.00 29.49 12377.08 

Fi rs t  Total  (of  expenses in e leven years)  10213000.00 29.49 346320.79 

1.  Work of  fa i th (JFM etc. )  5% of  

the expenses of  tota l  11 years 

5% 510650.00 29.49 17316.04 

2.  Human Resources Development  

Work – 1% of  the expenses of  

tota l  11 years 

1% 102130.00 29.49 3463.21 

3.  Valuat ion and moni tor ing work – 

4% of  the expenses of  tota l  11 

years 

4% 408520.00 29.49 13852.83 
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Second tota l  (a long wi th expenses in 11 years)  11234300.00 29.49 380952.87 

4.  Work charge cont ingency and 

superv is ion 10% (of  second 

total )  

10% 1123430.00 29.49 38095.29 

Grand total  12357730.00 29.49 419048.15 

Sd/-   Sd/-   Sd/-  
Range Off icer ,  Bagdara Super intendent Jo int  Director  
STR, Sidh i  Bagdara Sanctuary,  Sidhi  Sanjay Tiger Reserve,  S idhi  
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CERTIFICATE  

I  have conducted the s i te inspect ion/  survey of  the 

proposed s i te for  the al ternat ive p lantat ion in l ieu of  

the s i te ef fected by the Sul iyar i  Coal  Mines.  Af ter 

the inspect ion/  survey,  the s i te is  found to be f i t  for 

the plantat ion.  

Sd/-  
Range/  Area Off icer  
Bagdara Sanctuary 

STR, Sidh i ,  Sidh i  
(Madhya Pradesh) 
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I  have conducted the s i te  inspect ion/  survey of  

the proposed si te for  the a l ternat ive plantat ion in  

l ieu of  the s i te ef fected by the Sul iyar i  Coal  Mines. 

Af ter  the inspect ion/  survey,  the s i te is  found to be 

f i t  for  the plantat ion. 

Sd/-  
Super intendent 

Bagdara Sanctuary 
STR, Sidh i ,  

(Madhya Pradesh) 
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I  have cert i f ied the inspect ion of  the s i te 

inspect ion/  survey of  the proposed s i te for  the 

a l ternat ive p lantat ion in l ieu of  the s i te ef fected by 

the Sul iyar i  Coal  Mines made by the Super intendent  

and the Area Off icer ,  Bagdara Sanctuary.  Af ter  the 

inspect ion/  survey,  the s i te is  found to be f i t  for  the 

p lantat ion.  

Sd/-  
Jo int  Director  

STR, Sidh i ,  
(Madhya Pradesh) 

Approval  

Sd/-  
Chief  Forest  Conservator  and Area Contro l ler  

STR, Sidh i  (Madhya Pradesh) 
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Treatment Map Showing the proposed 

compensatory afforestation (CA) Land for 

APMDC in vi l lage – Rampurwa, Tehsi l  – 

Chitrangi ,  Distr ict  – Singraul i ,  State M.P. 

Treatment  Map in Scale:  1:15000 

MAP 

Sd/-   Sd/-  Sd/-  
Range O f f icer SDO Div.  Forest  Of f .  

(TRUE TRANSLATED COPY) 
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Green Belt Development / Afforestation Plan for Suliyari Coal Mine 

Page 1 of 6 

General 

Green belt/cover, is an important sink for air pollutants, it also absorbs noise. 
Enhancing green cover not only mitigates pollutants but also improves the ecological 
conditions / aesthetics and reduces the adversities of extreme weather conditions. 
Trees also have major long-term impacts on soil quality and the ground water table. 
By using suitable plant species, green belts can be developed in strategic zones to 
provide protection from emitted pollutants and noise.  

Plant species suitable for green belts should not only be able to flourish in the area 
but must also have rapid growth rate, evergreen habit, large crown volume and small 
/ pendulous leaves with smooth surfaces. All these traits are difficult to get in a 
single species. Therefore a combination of these is sought while selecting trees for 
green belt / vegetation cover. The green belt should be planted close to the source 
or to the area to be protected to optimize the attenuation within physical limitations. 

The green belt / cover will serve the following purposes: 

 Compensate the damage to vegetation due to setting up and operation of the
mine

 Prevent the spread of fugitive dust generated due to mining and allied
activities

 Attenuate noise generated by the mine.
 Reduce soil erosion.
 Help stabilize the slope of external over-burden dumps.
 Increases green cover and improve aesthetics.
 Attract animals to re-colonise the area when the mine is abandoned.

Selection of Species  

The species for plantation have been selected on the basis of soil quality, place of 
plantation, chances of survival, commercial value (timber value, ornamental value, 
etc.), etc. It is to be noted that only indigenous species will be planted. Exotic 
species like Eucalyptus and Australian Acacia will not be planted. The species for 
green belt / vegetation cover development will be selected in consultation with 
State Forest Department and State Soil Conservation Department. Mixed plantations 
will be done keeping optimum spacing between the saplings. However, the species 
suitable for planting in the area as recommended by Central Pollution Control 
Board in their publication “Guidelines for Developing Greenbelts” 
(PROBES/75/1999-2000) are given under various heads here under. 

Plantation Scheme 
The core zone partly lies on hillocks and slopes and partly on plain land. After 
backfilling the mined out areas and overburden dumps, saplings will be planted in 
pits at about 2.5 m intervals along contours so that the tree density is about 1600 
trees per ha.  The pits will be filled with a mixture of good quality soil and organic 
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manure (cow dung, agricultural waste, kitchen waste) and insecticide. Since, tests 
have shown that availability of phosphorus, a limiting nutrient, is low, phosphoric 
fertilizers will also be added. The saplings will be planted just after the 
commencement of the monsoons to ensure maximum survival. The species selected 
for plantation must be locally growing varieties with fast growth rate and ability to 
flourish even in poor quality soils.  

The total area of green belt / green areas in the project (including waste dump site / 
backfilled surface / upper quarry benches) is 704.630 ha. 

In the proposed mining project, in addition to compensatory afforestation, green belt 
will also be developed in the following areas: 

i) Along Mine Lease Boundary [including stretch of diverted Hurdul nala] (if
there is existing forest already there, the same will be conserved on the
direction of the State Forest Department).  

ii) Plantation in Vacant Areas
iii) Around Office Buildings, Garage, Stores etc.
iv) Along the side of roads
v) On over-burden dumps
vi) On backfill areas and on mining benches / slope (where overburden backfill

material is not available for back filling) of mine pits after closure of the
mine pit. 

In order to supply seedlings for the proposed green belt and green cover 
development a small nursery will be developed with the help of the state forest 
department. In this nursery, saplings will be developed from seeds or seedlings 
collected from nearby forest areas / other nurseries. 

Along Mine Lease Boundary 
The width of the green belt along the ML boundary will be maximum 7.5 m and 
100m for the stretch along diverted hurdul nala (safety zone). In case the existing 
forest abuts the ML area, the same will be protected / maintained and the balance 
width will be planted to make the overall width of the safety zone as per the 
statutory provisions. Whereas, around reclaimed mined out land/backfilled surface an 
area of about 651.987 (638.209 over backfilled areas and 13.778 ha on upper quarry 
benches) will be under green belt with a width ranging from 5m to 20m as per the 
availability of space. 

The row of plants facing mine should be smaller species and those facing outside 
should be taller species. The species suggested for plantation is: 

Small Species 
Yellow Kaneer (Thevieta peruviana) 
Pink Kaner (Nerium sp.) 
Bougainvellea (Bougainvillea spp.) 

Tall Species 
Amaltas (Cassia fistula) 
Siris (Albizzia lebbeck) 
Neem (Azadirachta indica) 
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Ber (Zizyphus sp.) 
Gulmohar (Delonix regia) 
Duranta (Duranta sp.) 
Kamayani (Murriya exocitica) 
Babool (Acacia arabica) 
Sharifa (Annona squamosa) 
Cassia (Cassia auriculata) 

Druping Ashok (Polyalthia longifoila) 
Aam (Mangifera indica) 
Peepal (Ficus religiosa) 
Palash (Butea spp) 
Cassia (Cassia siamea) 
Karanj (Pongamia pinnata) 
Subabool (Leucaena leucocephala) 

Plantation for forest improvement in selected areas within lease  

In the proposed mine lease, green belt will be developed in degraded forest and 
other vacant areas. Species suggested for such areas are: 

Siris (Albizzia lebbeck) 
Pakar (Ficus racemosa) 
Imli (Tamarindus indica) 
Neem (Azadirachta indica) 
Aam (Mangifera indica) 
Peepal (Ficus religiosa) 
Bargad (Ficus bengalisis) 
Cassia (Cassia siamea) 
Karanj (Pongamia pinnata) 

Sita Phal (Anona squamosa) 
Kathal (Artocarpus heterophyllus) 
Palas (Butea spp.) 
Gular / Dumar (Ficus glomerata) 
Mahua (Madhuca longifolia) 
Jamun (Syzygium cuminii) 
Baheda (Terminalia bellirica) 
Harra (Terminalia chebula)     
Sal (Shorea robusta) 

Mixed plantation will be done to take care of different heights and rates of growth 

Plantation Around Office Buildings, Stores, Garage etc. and along Roads 

Plantation will be done around various shops, stores and other buildings, along the 
side of connecting roads. Species suggested for plantation are as follows which are 
mostly ornamental plants. 

Cassia (Cassia javanica) 
Cassia (Cassia siamea) 
Amaltas (Cassia fistula) 
Arjuna (Terminalia arjuna) 
Peltophorum (Peltophorum feruginium) 
Gulmohar (Delonix regia) 

Bargad (Ficus bengalensis) 
Lagerestromea (Lagerstroemia 
speciosa)  
Sisso (Dalbergia sissoo)  
Peepal (Ficus religiosa)  
Aam (Mangifera indica) 
Siris (Albizzia lebbeck) 
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Karanj (Pongamia pinnata) 
Neem (Azadirachta indica)  

Imli (Tamarindus indica) 
Druping Ashok (Polyalthia longifoila) 

Plantation on Dump 

General 

Plantation on the large overburden dumps cannot start till dumping activities have 
ceased at least in a part of the dump and the site is prepared for plantation. Once 
dumping has been completed, a path will be cleared to the designated area so that 
the basic inputs (water, manure, and seedlings) can be carried up to the site. Next, a 
layer of topsoil has to be spread over the area and roughly leveled. Grass seeds / 
seedlings will be planted on the soil layer to stabilize the soil. Plants selected for 
plantation in and around the waste dumps should have pollution hardy nature, fast 
growth rate, glabrous/ pendulous leaves, and large crown volume to surface area of 
fluttering leaves.  

Green cover development of temporary dump 

The only external dump (WD1) spread over an area of 146.59 ha proposed for the 
project shall be active during first three years of mining operation, from fourth year 
all waste shall be backfilled in mined out voids (de-coaled areas). The external dump 
will be re-handled over to backfilled surfaces/ mined out voids during 6th - 11th year 
of mining operation. 

Thus, no big trees are suggested in the temporary external dump. However for 
stabilization of dump slopes, minimizing soil erosion and attenuation of dusts from 
surface of the dump, it is suggested that just before the commencement of the 
monsoon seeds of grasses and small shrubs will be sprinkled on the soil covering of 
the dump slopes or seedlings of shrubs will be planted on the slopes. 

On backfill areas and mining benches / slope (where back filling is not 
possible) of mine pits 

General 

Plantation on the mining pit benches cannot start till all the mining activities from the 
pit have ceased. Once the mining activities from a pit have been completed, a layer 
of topsoil has to be spread over the area and roughly leveled. Grass seeds / 
seedlings will be planted on the soil layer to stabilize the soil. 

Plants selected for plantation on the mining benches shall be draught hardy in 
nature, with fast growth rate and with glabrous/ pendulous leaves, and with large 
crown volume to surface area of fluttering leaves. The species selected will be from 
among the following: 
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Subabool (Leucaena leucocephala) 
Peepal (Ficus religiosa) 
Druping Ashok (Polyalthia longifolia) 
Gulmohar (Delonix regia) 
Siris (Albizzia lebbeck) 
Neem (Azadirachta indica) 

Karanj (Pongamia pinnata) 
Babool (Acacia nilotica),  
Acacia (Acacia leucophloea)  
Sitaphal (Annona squamosa) 
Ber (Zizyphus mauritiana) 

Trenches of 60cm X 60cm will be dug on the flat top of the back filled mine pits and 
on mining benches (where back filling is not possible) and the excavated material will 
be used to form bund on the dip side of the pits to retain maximum water. Contour 
trenches at 2-3 m intervals will be dug on the backfilled mine pits / mining benches 
for soil and moisture conservation. The pits will be filled with a mixture of topsoil, 
organic manure and phosphoric fertilizers and insecticides. Saplings will be planted in 
these pits once monsoon has commenced to ensure maximum survival of the 
saplings.  

Plantation on mining benches will commence as soon as the first bench (starting 
from the lowest mining bench of the mine pit) is ready. There will be an open 
masonry drains sloping along the mining benches. These will receive water from the 
higher benches and convey it to the next lower bench.  

Before the commencement of the monsoon the side slopes of mining benches will be 
covered with a layer of soil (which suitable mechanical binders (like nylon ropes) and 
sprinkled withwater. Just before the commencement of the monsoon seeds of 
grasses and small shrubs will be sprinkled on the soil covering of the bench side-
slopes.   

Phase Wise Green Belt / Cover Development Plan 

Green belt will be developed in a phase wise manner right from the construction 
phase of the proposed project. In the first phase along with the start of the 
construction activity the mine lease boundary in the safety zone, the township 
boundary and the major roads will be planted. In the second phase the office 
building area will be planted. In the third phase in stretch of open land, along other 
roads and in the township will be taken up and in the fourth phase, as and when the 
dumping phase of a waste dump is complete plantation will be taken up in the waste 
dump area. Whereas, once the mining operations in a mine pit is over, plantation on 
back filled mine benches and side-slopes will be undertaken.  

The trees will be watered using the effluent from the sewage treatment plant and 
treated discharges from mine pit. They will be manured using sludge from the 
sewage treatment plant. In addition kitchen waste from the town-ship and plant 
canteen can be used as manure either after composting or by directly burring the 
manure at the base of the plants.  
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Saplings will be planted at the rate of 700 trees /ha on backfilled areas, internal and 
external dumps etc. 

Post Plantation Care 

Immediately after planting the seedlings, watering will be done. Further watering will 
depend on the rainfall. In the dry seasons watering will be regularly done especially 
during March to June. Watering in one year planted saplings will be more frequent 
(thrice a week). Manuring will be done using organic manure (animal dung, 
agricultural waste, kitchen waste, etc.). Younger saplings will be surrounded with 
tree guards. Diseased and dead plants will be uprooted and destroyed and replaced 
by fresh saplings. Growth / health and survival rate of saplings will be regularly 
monitored and remedial actions will be undertaken as required.  

Phase -wise requirement of saplings are indicated below: 

Phase-wise requirement of saplings for Plantation 

Year 
Area available for Plantation, ha Total 

Saplings 
** 

Green 
Belt 

External 
Dump 

Quarry 
benches 

Backfilled 
area 

Others 
(undisturbed 

area etc.) 
1st  year * 2.900 - - 3.450 10,160
2nd  to 5th year - - 69.000 28.664 94,162
6th  to 10th year - - 127.654 20.529 1,22,204
11th - 15th year - - 127.654 - 89,358
16th - 20th year - - 3.500 127.654 - 91,808
21st - 22nd year 
(End of mine 
life) 

 - - 6.850 127.654 - 
94,153

Post mining - - 3.428 58.593 - 43,415
Total * 0.000 * 0.000 13.778 638.209 52.643 5,45,260

* shall come under excavation/ backfilled area; 
** No. of sapling to be planted per ha @700 trees/ha in dumps, backfilled areas and 1600 tress/ha 
in safety zone, Green belt. 

Cost Estimates for Plantation 

Capital Cost (including cost of Nursery) – 10 lakhs. 

Recurring cost – 16 lakhs per annum till completion of post mining activities. 

964



---- - ------

I /t�
, .. 

�l 

cf>llff&14 �cfcx � l\il&il Go-$1rc.1¢1x1 ftt&11 R-fJ1x1c41 (1101.ro) 
m1,1cfl / IL1b /'+i-3feiF.f /2018 R-ill-<�<>17, ITTfcf/ J.,.&)c.,j.2,10/ 8' 

'341@10,$ �/�-,3T"Gf-;, �. 
term 

ftrc.rr fiiw� (lf.'9.) 

�fflfm=r '9;� � -g;-4� oq� -;:ft"fu ·q; q�-aT<fi�Uf 
���¢ I

cpfi1�.::ix 1--lt:lGll � � w. xlGi{<l 4/3/2018/1175 frcrr � 20.03.2018 
-000-

t��nlm-rf� \(".-cfl-.\;B.�.w. -<iR121� ™ � � � mrrf® -g-;::rcih, �er

g4&1cJ-<-�Ti:rrr � -;:flfa' � 2018 � 3ij'ilG.-J cpfi1�.::ix oo x-f'BTTT oo &NT � � 
TTm t j 

�: �11s:11Ra g.::icJfx, � -g'rfcllcR� -3T¥A �fer cr1'f 201s w,-;cr ct>'< 
*� t I � -wm � 3M ¢1llc11i$1 �f-i�ilfr cR I \ ., 

�,,,, 

,'0?,,,, 

/ .,.-Y q; &l cf c x 
�-fui1,ljJ) (TT0>

f

0) 
furrfl"01, �� ;L,f}/.!..;h. b/ c.\

ANNEXURE-R16

965



s
_f

ftqq :-

fuiTr fu.nilft I

sqilD-d gdqrs gq frq-qo I

s+f :- silq-or q-{ zr,o osTSerdl /zota ffiqtrft ffio. 23.02.2018
.--0--

fr*qtrd ri<ffid q-{ oi sr-q-cfo-{ o-ri oi oq ot, f,urmd H-sr
fu-dr ffi d Enoerft u'ra o,Eq d u.i zorz q i-qT{ qt G giou w
5fe-flcilT{ ci-jEr-{ fifr o} q-.fqrq qRieq fr r*fitrd or q$ zore d frq
ffitra r{q*' vq rf{qqq euEr-{ fifr +qR or srE+{q tg Fs o'rdq o}
itrnotGSr

ero: sTITd rrEffi,r q-dt-JisR nfu gRrzner oia qrg-q fuer,qffi-ft
d fuq gdqs gq 5ft*Irv-+ ergqn ffi qS 20ft qt o-frv-q-i t-{r slrr=r fur
dM su+Eq fu-fl .rur s I r{qqfgqi{ qrkr Gr3qrq ffi qs 2018 Gnq)_qq qsqm

{dfl: q?ffi e-q qrqq] efi qIfr e'r

si-srq:- Bq-t-fldl-gqtr {ila: 1

966



gRqfi otd qr{q ffinT-Rffid (uouo)

d frTq

ri{ilPrd gqqlq g Srtefw cTT{H fffr

q$-zot s

AP\llx'strl.lYARl ( oAL', MINUS

967



[{qTFfqT:

?Trqfl {I{cFf{ oi-{dl q-fldq Tg fti"fr d 3nEqT ft-rl6- 25 g-dd 2oo7

61-{.Ergzt qtrr w-q d Rilrnd ffi at Rr-q-ffi dr{fr-f, q-fqrq d q+€ dilfi-d

Rerft gRg-ft @t-d @tcn 3ffiq. tr*aT ftfl{d ffi< orfrtqTq tE-q={l-E C
Cq-dr s*l=Fr d ftd 3nqfr-d fuqT {qT eJT | ilr' oid qrd * dil{fi-d-rl-€ d
qn-Hdft, 3Trrtsrs, q-ffird, +f,-qr{, frKr-qTE, 3Tq{i dd, f}ffi, qd-$,

ffi \-q Tq-qf-s d ftq 4qF-d qrq-s53TT {qT ddl eailhd d € t t @td

3il{-{ 3rTtst uIK *i d qv_arn In Situ Enviro Care M,P. Nagar Bhopal

t v€ znq-fi Er(T q'rilfrfl H.ft qI+ q {{rqfufi 3rffSo qdeT'T

fu-s-ol qRn-E-{ qlw E} 9-6r t I r+nr-fu-fi 3il-fSo qrderor qfrnfi d e-5wn W
qffiqqr t fr{€rTft-d +i qTa qm. o1 e-d rrcq rc41 e-d-ri 'd d r {q

ft-{eilffi d g-r-qfs d fr\ qrq qgoTr rqT dd"r o1 Frfr yq qn-{r-oTq TR e-a

123.s0 do or 3i-d-{/Gl-d-{ q-{drfua t t

qMwn eit d fr-{arrfrC7u'+rffi *i S-{-uf" ilT frq sli d lrqq d

qw ftpT of 3rrEaf T{qfur ffi zooz C enqq errd gq {s qMwqT gm q-d

2012 q g_+qirr Vq g{rerw GTT{ll ffi d-qx o1 .d ,fr, qi .D-A-f,-i fu-f,T

Rildd gq gc< qMoqT 3rfffi goftogqo$oqfto d rr?jm E{flTeN 6vt wft

+t ,T-{ * r

qrfi=q e-qta qrqTFRi r{ ffi d ecn-{q frqt+. no / zotz qTirT

R-qro- 24osz0i4 n qrRd 3rrepT gxr Td t 3rrqFf, ot-fl wrfi) d 3nEd-{

f,+rqa m qri t qfrTq-fr ola qro .fr q.ilfio art 
t

qf{fl ${-fiTt ot-dqT q-drf,q r-$ R"fi d 3rT*T fu{m 2s.os.2016 gRI

gftl-+ft ot-d qr-gq si{dT B-€=tq d fr\ gq: sTr+I q-+RT frT{d tE-di€

oTqTirTq tfl-flE o) sil!fr-d fuqT rqT B I

968



,:; .

flqfr-q s-qt-"q qEIIQ,RI ET{I o-icT dtfr 3il-4d{ G{{fl frtq qrq gq aTd

wrcF gn: 3l.tba frtd qfi d qq q) qvf d er<ne n Grrn qrqr-b-o 3rrfff,

qMr d o-rqq GTI{T u-}qr ft-fld tE-di< o-pftpTq fr-Ftc arr qqf zotz I
d-qR ft1 Ti, 5{qiln W Svfvr ffi or gqfumq gq gTfte{uT fu-qT qF1

3lq-rqo ei .rqT t r $ft qRne{ d qtq tr+QT o1 3rrEyf grCrr fifr 2002 Vq

sr{a +t RT'Sq T{qkT gq gr{aTfq{ frfr 2oo7 vq T{ffi{, g-.rERiq Gfl-{

5-f+wn n sfud eft-fi-i efl-i qv<RidT 3rflforq 3rfDfiqq, 2013 n rlnrfrE

qr-qelrr) o) ER..rd {s-d gg 3rcr qtqr FiT{d tE-di< o|-friqIq fr.fr-}s gRT

qel zorz i tqr-q ol T$ g{qfuT Vq g+q*f.rq sr5<tq ffi n qrqNrq fu-qT utchR

qM-qqT d fu{€rTm/ q.+tffi o) rlq{}d fusenqa drq R qfi o1 ffi
fuRo1.r$tr

+c- {rr ffi + qqrcpftd E)-i d fufl-+. t qqf zotz I qq qM'qrT gr{T aTlfr

of .d 5-of-w7Fvfw 3TT{F ffi qfq{d e\ qri'ft 
I

qrr--1

qR'qrqN-

or. o-qfr- oqfr {) drfld qofrovqo$oqfro gtrrq-ft o}a qrqi fu-fll

Rr-fffi d B t

oz. qqlfufl d-t- q,ilA-d elt t dt-ild i-$ 'rrq qr e-{fr t d ffi qM.q-qT

q€rrfuf, o-{i d frq ffi vq qt-€-ftTq TM o-t ?-q=T fuqT .rqr t, qtt

{q Frfr TM or erd-q 1-ea-f+ 3rfqfr'qq tsg+ d qrqqT-q) d -osn fu-q|'

qqT E) zn qfte) Tffii t mq fu--qT qqr d, qT qrqrq d aq wrrCq

TF 3rrqfu-d o1 .T-$ Ei r uR oqfr eit d frt{ft T-qFT C ffi t qt

erfrft-fi etr C afi"ld o-{fi t at 3rdr t qail"D-d 3rfrR-ffi T-.il.r fr
qqrfr=d da qrqr qTnrr. fuE q) T-qr.T q-Mqql e EfsT qT {6l B oa

*)t e-qft-a &id =Tfr qnr qr?qT f ffi {tvN=I 3lFrds l.rqTl \'.q s-{rvt i
frkd fu-qr rqT d t

APl,IDC StII,I\,{RI ( OAI, TlI\ES

969



os. fu$Qilfufl qfu- qn-i qfua q) wr eid d ffi qang qr erq€n{ sq r)
qRqi-q-rT t yqfto E)-i o1 s'+rTqrT d qr qM-oqT d qrrr + d eilhWqT

d q-qtrprq qfi f,fts t oq q) 6q fre qqi Xd t rfTErf{ukrrrT t, qr

ot$ qrqn q-ar. 3Trfuh-mT d ftd ord oEcr sa" d t

o+. ftreflfua qfu4n-

(o)- sqgw (o-FsmT 3 i) qRqTRrd frl€nfr=d qm t q=rT qR-nq

fu-trt qfr, q"fr ner qrilfuo e-C ail-i qR-ilq d gfuqT qq 3ilfsd 3rq

qk vfl-gqunqf-ftqqr qT, fttril q-{q, erffio cgq, 3rffid q-fr qT

T€ qrcr-fr-or elfra d r

(s)- fu{arrfr-n qfudR d T.+-fr orftr ga, 3rfuqrtrd 5fr, 3rffia e-6-{

Tq q-$ C T-q$-q GrfUF=qq o1 tnn + d erqfo erfUqzrqT uffi o$ d
furt- oi erfr-fr r) .rqT t oa yerfr \'6 qRflr d wq i qrfl qtq 

t

frErqr fr vq ts-{r-d qrilfrffi q-@i o) fr go yer.F E-mT{ qr+r rnril,.l't

(.T)- .TR oqfr ErT Tfr l31trCi t {ftd .fi mo o1 .d B nqr w .fi
or T-eq-fq qfr fu-qr..TqT i d .fi frt {ftNf, fu{r6 o) o-e enw ftqrfr
qTrT qr}qT darr srr qtrqri d ftd qR-flq o1 q-RqrqrT {{1 ffi d zh-F-sfiT

+ (o) d e1vn< q-q al qrtfi 
r

(q)-qRq)rlET qqrfra etr d {$ ernu n-ilfu-fr q-@i (fu-{-d q-61-ft6 n

Ei) o) T{-qfq mr R .flfi d ftrd r-o GTdrT {fui qnr qdil 
I

os. s.lfrfl qk-

i-qT qfu qi 3d-{ eit n Rerfl Tfr q( qr{t. 4 al GrDE"-qT

ecnrcFr R-nzn d 03 qtf Td t .1B w d-fr o-<.rT i fu-S sqr qrn i
{en-$ qT sr-{err$ sq t ft-qfs ng o-<cr d r

.{Pi\{tx st t.t\ ARt ( o,\t. \ilNus

970



06. qlil-F{a gfuR- ' .'

uqgffi (6-F-s-mT 05 n) qRqTRTf, q',ilft-d ofr\rqT 1) d=rT qR-dl-t

m qfr, crd oer qrqiR-fi q-C C-{ qR-fi d gfu-qT qq 3ffi6 31q

qFfl s-fl-6quTref-frqqT qT, ftrrqr eaq, erfrortro e-fr, 3Tfr.qTFd gfr ut

T€ qror-p- qrRd $ 1

07. rrftfrq{r d v,l-Fd-d a1 M-
@-N qft4T( ol qfuqr dv t qNr 4 fr gtfuWqr sznzn d n+ro

n {d wIraN frq 4{ t ffi -7fu qT tnsdq +1fr f wzr rr ryil;l

e;tzl( frntv o( d al d"tr dfr awr a{qt qR4T( w frM qrdq drd

alt

@)-nn qRqT( ql etm q hi erfuqwr RFITF1 ffi d T{ qfurrqr

wltfrd d7 t wITdrc Aq q{ n dfr o( (Et 6l fug r7q + wd qr

qwd 6T t fr4q qfr ov YET Fl erlv V-at+ t eHfr ,1fr 3tffid
qr fr ,T{ dl fug arfr?tg"r d ata fr svd Hor fr gv ,lftqi zlq ea

vfr alt

(r)-N qft4v ql Em t ai slWnr snpn ftqTo d gd qMqar

wrfrd ef* + wIt w frq 4f n dfr or wr ,71 fug rrq I wd qr

qptr{ vr I frlv qfr 6T w 6t ltt( wfr nyf -7fr qftqlwrr t
ffi attrd a( fr rr{ Flt

@Lfi qftlv ql etm q afr rrfuWqr RnYm 6 ffi d frr 4{ T{ n

wn d wFI;{ qr M d qqtq n Prd oq I wq + ftzTs w d{ W
sdq qtql qr 4){ eiq wq w qql qftET{ w #qq qFiv o( wr

att

(eo)-lwr fifr olfuT ql ?fifrn d, dzrr eIM q fr 3tfrWqr sw?Tq fr
fu d ftr rt Td I m t tuqtv w ffi d g.d gv ad w arul

qftdv or frqq qFn w vt alt

ffi d tu 4{ {d ,i dfr d g-.d gY 6fi dt Td tuE w{ rlrt
APIV| DC Sl-rL.lYARI CO,\l. l\'lINFls
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:i.
t paTv w @ d gr-d gV otq wd ov 3n+ qft47( qr fr44 qwr

art Fl I

@)-ln WVfud vtfu qr qqqtfr d qft4r( ql qm n fr 3fiWnr

Fnvt qfr ffi d fr{ 4f T{ I qtq n pn{ aq I ft4v w qft

ai{ dl qA ort W nlqq ERT as} qft4rr or frev qFIq ord alt

oa.gqqfs cn-JErq o1 qrd-o-F-smT oz i q-trq-d fr'wnfud/e'uTfr-a qtrqi{,
qrt s-m t-rt qn qT go 1) 3IDo M n 3il-d t C g-+ \-n fr d!ft t

fu{effi-a/q'flF-d qr;rrr g-{qfs arq fu qri ng qrt vrrrflr q-il'n 
t

qlq-2
(E4fu{l-fl drq)

or. g=rols 3i-5EF-

(3r)-gl'efw Gi-gqq d sq i g6 fr-{erTfr-n qR-dri o} (q-o-q teTfr a-{i d

R-{-f, o)) 300 old R-qq d} uTrtFI dt{r Fqffud ;qailq oST q-d-$

(MAw) o1 qq t qm6 q|RI @T Urrflq \rfr 5ed fu-qT qli.n 
t

(q)-frslq g-{dfq 3n-gErq-

s1. r1fuSr.ERI q-d-({ ft{arTfua qRilq o) gsoo to qfr qRil{ qfr qrat

(futenw R-+o. qi os qPf @1 3mf} dfr)

02. clgqfua wft o ey1fu.6 q-r'ilfr d TFRqlq qT 3lar qRqR gsoo

qft fr-{arTft-a qRil{ qh qre 1 (frenw fuqr.n t os qlf ol 3i-qB

d6)

oz. (u-r)-Tfi-Flq[d ol enqE-{-qR+qqT t fr--{€iled qRqT( o} goxoo q'i

Ee znr wre g+ofu d fr\ 4qF-d qTq q13r. qqr d.ar t Rfl qt'TT 
t

ffi oqfr d Am qch.Fl or ffir F{RIT qTnqT, qR ft-{arTfud qR-fl{

d aqr oqfr drql frffid qch-rq TS fuqT qIiIT t C ss-d vq-q i qchl=l

ftCq d fuq 5 00 drq rno o-qfr gr{|- tq etqr r qR oti qfuqT( g_rqfl]

ordi-ft d wrz rfr dqT qrud-r e ai gq) wrc d e-qa 2 00 dfcl o1 RIRI

oT 5rrflq fuqT qrt'n 
t

I
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::,
03. qR oi$ fr-{qft-d qR-fl{ gq qchlq EH r$r dfl. zlEdT d d sd

q're d q-nd 2.00 dftr s0 vcr q.DFI d q-{d 5-00 drcl so tq s}-qT t

q-a fraror z.oo df€I so tq ei,Tl I

(en-z)- d--d t-s tg erg<n-fr-terftri d q-+m al €i d fr\ C-d

-ns Eriri ig oqfr dRr 50,000 7 -(sw rwr<) gf, 5rd qfrr e-.+-fr

fu{erTft-a q-RqrR C iq eifr t

(q) qre or lr-srfuon- f{qkT 6-r6|ft d frr€lTm C oq-fr d 3ilT-{

qa d 3TTtIT( w qrqffa eE-qfro-fl-{ gNT ft-Rd qfsq q{ qqdr qffi fuql

qra-.TT t fufl w fr-qerrD-d qRd oi qF wtfi d rlq{fl 3rfqol( qrq E}-i

yq a6{ft-d-flT d gnr qrer q1C d erBnq q{ qr*il-fl{ul frtqT -"rT e-d-qT I

\c-flr TM C frD 3q1il{ TE d 3t'd{ur oT 3ng-fi1-i d-ql

o+. ft:gm- qfu{f,{ qqTeTI aqt qfu{fi qq-fuqenR--o qRil{ ot ut-q rrFIIq,

frft€-q TlRqd, zra rrqfu, qrcq qrqcN, ERI 3il-qR EftT tfl-dR v{

ss-d qR-fi d qRq-{q of q+Eer rnqff arr ft,go *1 qnfr, Er$

3rRR-ffi Erd--i qR-df,q qq o-c-fr dm ft-.{arTfi-d qRilq d 5fuqT C r-o
gqd s0,00 o / - (rqm awn) to of 3rTfli-{ I{6RtctT fr qt'ft 

t

05. T€Tfiert {sn-edo fr-{atTft-a qRil{ d qtrdT Tq gsvt {f{tu ftRr-ft1

Bq Tn-C qlfud fu{m o) ss q{ at E} T+1 e s-+ qftqTE zooo / - (d

eqx) so t

oo. frmr \q Erc-fi- qM-o.-fl eit d fr-{erTfuf, *i qrd u_c+fr qRqR d
q-@) d 3Tqqq d ftd dd d n-flq qRa qd ghui g.ffi El-{i rffi
{d{ q=TT fr-fl, -u qct;I o-.r FEjIT auffi ETqT gq-dfq tTq -s13TT cqT *dT

i o-{qr .ilfd-.TT I g{T fr'ilrdq t oel ot t oen P dq d 3Tw-{q -'h-G

qrd q-"E\ o) fr'go Rreil.q-flq q,l qd-fr, flerT ft-q€rrB-f,ZqqrE-d qRfl{

d eiqqq EF-{i qrd q-.i-fi {d o\ Wi-d, d-qq t+FT'fr, qd {M o1

qcRsIT o-q-fi HRT fr.gm' o1 cTafi r fuqrd-q q 3Ttq{q 4-{i qT-d

ftgr|fr C q)ffitrd qr-{i d frr oq+ ErT qftqE frqr$rR ult-{fril

fi gq6-c1 s-{fi qd-'fr-

.\PNtD( st;l.lYARl ('o,{1. !ll\us
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01 q 12 etn

10fr vq 12fr qel-ll

07. frfrrffir gFdqF

ovft d glrl g_frhT qrq qg3TT qqT eidT q rrd gfuIT g_fi eryqora ot

fuqfq o-{RII qfa,TT ffi ffi Tt, qerffi dq, 3ilqrc-f,rfi-{ fufu-trT

oeT, q-{q ri.ft fufu-nn oer, eil-qrqTc-q, 3rFra-ww, o-rqiE-q vq qfreilf

Td, tq u"I eilR ol llcrtlFl *n r g{r. fufu-f,Trf,q n qffioqT e
fr--{€rTfuf,/ q'qrfud qRfi d rr($q) @) fr,96 fufu-trT gfurT s!"rer

.fii{ qr}.ft 
r

08. qgslT ra i-qrm g[E I r]dl-
qffio-il etr lt fr{arTfr-a EE oror tw ot$ fi qtrqx ot gfuqT c)
q-g3il u fq qcdl o-t q-,lErT o{ srqi qR-flT ol fi+q urqq o-qclT e.r-, a)

sq qfrf, d 3il-i{q qa d GTTEIT{ qt q=t fu'jilrT d grue oiTi gr rrS wt
qri 01 qerT fr qq-dq soo ord ffi o1 qmrq grtlfufR-a qq-or qRr

q-q-$ qq ot q-mld vrRT q} so soooo / - (qam rwr) t oq q-fr

etfr, vo 5Yo i-u eifr t

og.ftsQilfufl qfuqR d ffi, qRrerur \q un-tfu-
(o)-qM-oqr t fu{arfrd er*f, qR-flR d oq t o-q Yfr vr({q C qw'

T+eT d Grr<:f Trqkr frfr 2oo2 d 3ngsq qRq)srq n *uoqttx
g)-w.rR7+fit sqrrcr o-iH i qTerF-fi-dT fr qra'ft t erRrtHo fuiarm

o) qffioqT &it n d € ffirT oTqf d 3rqqld sItrfr d sq A-sqlr

s-qcqltr o-{d qd i qtarR-f,f,r fr qfA'fr t qMqlT q ii-q'TT{ d fuq

fu{erfud qRfl 3rrFrT qrFr qMq-qr qftftfM d qrs qd o-irA-ri I gq]

ord t r:-qt*o qtq qqr{d 6 q-w-q o-r rrs-qiq 3rikd vi'n t

(e)-f,+*enffi of ,tterq-oqfi d sr<r fuqerrFd d fu fr: -lcn

3Mfrlf, Tq o-q-i qREroT qrqff,t qrw gr{ailq} t 3ilqifud o-{d qfdn,

nen qfuftrd g-dfi, gqRlq) o) oq-ft sm gfrFdd fuq. wi.n t

I
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t'i' "'t,:'"

ET-cEfu-qPIeT"T d +irq fuqenRn q-RilR d q-RTeTor erq oq € Vf,

rr+FI q) u)woqr+l< rcoo /-q-fr qra o1 Er-l_tk qill C srtfi r

(q)-sq or tqrnq-oqfr d aqr fr--{€tTm d e+=Eq {qq zil rfw,rt{

renft-6 o-{i of er+rf,T o) ffiin o-{i d fr\ otYrd fufiItr $qfi

qRTHoT Gil.dfu-a m-{Td qrii't

10.tq{Tt-t of qrcqt-

o t-srnr li drild t fu oq-fr d gm frtrft ft-reil-Bd C arq-i qMq-qT d

{ftr) Frgfrfl sTipT qr€r oTd gq Frqfr-d s-q r\ qTfuo- nila fuqT qlcnq

FrqF( o1 qrfr FrqF-a o-c)-dr fuqt qrar i I q-6 tqil{ oqfr

d ftelr5rr{ Ei,TI t ffi Provident Fund, Gratuity Tq 3|cI qdl qqEI

e).) r

. ft;rfi fi .qfrf, C rlro-rfr rrftftrqt d qtqq r) qr qfrf,Td d d qTtziq

t i-d,TTq ord n ft-q qdq 
t

. qR oq+ em fuqerfro qRfl-i d oq t oq \rfi rl-<{q *i ffi d TS

fu-qr s.rcr t il qd {qq ffi qfr o-rql qleclr t d ss qRqlr d Vo

rt-qEq o) e-i-q-qn d fr\ s0 5 00 ars (so fr-q dls) erl-<n qfrr oT

Vr 5r-d Srrd6 6-q-fr E1qT fuqT qtlTT 
t

o fuqelffi d arr mq ftrd .ri q-nqi C oqq d old n ewuorgwn

dqd qri t qlarfrfi-cr- fr wi-'ft t

o T{qfu qrn qg3TI qqr d-ar n ftffio o1 lT{ gftr-n oT 3l-dd{ fr--{arTfr-a

q-m C ft'ge- fu-qT qrall {q-d fuq e0 qftqro god ot 3Ttqe{ul

tbqr ut-fl1 | sfiI 3Ttqe{q 5cqcl: fu-{ET q=r{d {dr, q-{rg qu, is, d-us,

rr"fr, $'FT GilR ol gft-r+ d fr\ fu-q. qra-n | {€ So-r+ n d Tn

g-flq s-fud X.u o1 Sorl d fr\ gifud {cfr qt=ft | gaT{ 3TH-{ 4T

qlerFocn m-q ftqSm Stn,-

2 nrfrRo tq EqRd (r{f, q'qT d fr\) |

'\P\tD( Stll-l\ \Rl ( o^l. \',ll\us
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3 3q{fid cmilft d qk 
r

4 3q{fid q-Ifr d 4-fr.4 |

5 3rq frE-€T q-.f d qRa 
t

6 qtrdT gfuqT t 
"-d-i 

srd vfun{ d trErq Fr".fr c-qJ d frr) t

7 qgR-{€rrfr-a qRqT( or qfun ($'fr q-qT d fr\) |

B. srrrfdr eFf d I

f,+E qR vm tbqlqt or r\ oB e cF fttrqa al T$ dm d etrqdq

d fr\ qra o-$ qRdqi d 3ra-dtq q.a gon qlw o-{i d fu ant qd

t nt N R€TR d g+-n qfi Bqd-dral d e1lrx drofr Rr€q r\ ss o.i

d qfu o) eorq qrK zn-G o1 qrear ei-fi I

rr.Mqdr-
qmf-qqT t ft-{eilfrd E} € qm i t aq qR{R d oq t o-q vo

H-flq 6) Tqd fufl-6 t 03 qef d 3r<q qR oq+ Er-v twrr{ re
frqr qraT t a) sq] qk fi q1er alnret-q qR q-q-$ <v (vnw)d

qrq t qfrqE fr-q-a Frqj6 qdT 2000 / -5.. fuqT wa-,IT I qR qft-ilq o1

gfuqT of$ qfrel q-flq t a) vqi fr fr-{q FrEfd qcr qri o1 qr-{-al

E).ft, fu-g qa M r-nar fr-qelrqq ft-qt-fi t oa qqf qfi 3mD oo tq

E)il, zrq-d vs' qRil( d q-r q{rr<t rl-ilqr C rq-+q-TR d ftd oqfr

trt-Et rso s.00 dfcl \-f, U{d qtfrT qflq q o1 .T{ Ei ai

rz. *rqorfr a- eFffi oT rfd;T-+rq t+r rlftRrd of rl-d;i qffio-qT +

fr-{€rTfr--a qR-qT( d !r-qrq} d gRI fr fu-qT qfa-.Tl r qM-qqT dr{|. q)

FrqfIT 3Tetct-r erq erd orTn qd-n s-+ T"f e-{Ti i qq rrfrRrqi d q-{tq)

-1 qe1fu+n fr wm I t{ft rq-+w{rq l]frft gq lHaC d 'Its3 lTq$

qrrfki oTffi oqf, gRr o1 qd-,fr | {a efr-ftrq} o-r q-trf,-qnT sq

q-fr-{m q+e-fl-fr rrfr.M d arr fu-qT qr-}.n 
I
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976



:"'.
fudT Tsrr*rl ow-fi 3iR q-Sed s{q rrRfr d fra q.fr Bqfr-q rtq+aT

fu-qT qdT, frrq-d 3TTrr{ w N q+R-fr d qM-qqT n od frqr rn'r

q-dqT 
I

rs.Srro s'q q-fi=q-q utr t qe-
qM.qqT ,1 q.lfr-a/fr{qrfr=a qkrqi dnT ft-qeirrn +i d qeqro qR

qRT Tfr sfrfr qffi t d qq ripT C arr<pf g-{qfu ffi zooz o1 tnrr

zo (a) d aea ft-{enfr.-d qm o) eR ,fi sfr-{i d fr\ effid o-{i

tg orD-r-E-r + qqftd eiilna d qqan m-q ot .r$ Tfr or geio \-q
ffiq-{ g@ oqfr sr{T tq et-qr r E-rl 6rd t qM-q-rT q.}ilfr-f, qffi
6r{f qrw frtd Td 5emd ot lTS B!q)T fu-qT qT rd,TT, eilt 4-R

n-d.Trq o) e-d-fl. fi Frdil |

qFI_3

@
or.frqerm d fu TqF-a qrq rsl3Tl qqleiar n g_+qno ig-dqTq frtd.d

Tqr) d HTsr gS Ei Fr+qfufud gRqTq ft{erTm C s!"]-q o-{-$

qffi:-
(o) ftil-nq rr{q-gr+f-s or-di-fr fr fu{€rfrlai d q-@i d fr\ ft,vgo

Rren ig rt-d ghqT g_w a-qq rsosft {fl{ cn-t ft-qrdq qcFI ol ffirT
o-q-fr drur o-qrq|- q|i,TT | {s fuilmq t 3Tsrq-{ q'-{i qTa Mfu o)

ffi d fr\ dd d s!-f,-{'il Htrd dd d n-fl-{ o1 q+qer o1 qffi 
t

rzfr d uraTunleil oi aqeTq G{alct-t oqd{ fuqT qt-ilql t gworc-u fr

er C 25000 / _g1a (q-"fr-q Eur{) thw frqT qrfir t fuqr+r sqqtzT qd
d ql-qd gt{r r.{cD qffi q fu-qT qr-ilqr 

t

(s) qrQTfuf, Eltezt d<-yq-qfir oT-Cfr q fr-{erTm Vq s+d q-M +1

ftg.<; ft-fu-drT ig rr-d gDtlT Tffi fr-fuerc-q or FrlfrT oqfr sxr

6-{RIT qtn 
t
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' ttru-

). 4

(.r) lrEErfufi rq_.+-g-qqfq ol-C-fr i s-r rrrTErfu-fi tcrl 4-1 fufq o-{RIT

qfd,TT q\ \'fi EI"t, \-.n flqlf,q o-ef, \-f, g-{d.Rrf,q vq Vfi qu-sx oeT t

E{rGq-d dq r

(q) 6rd qtil-{ qftw-fr-{vTm d fr-fi d g-S 3ilclrqch $rlftrd d
qErq-ifr o)'gd.T q-fli d fuq g-{-qirr ol-dt-ft qR-€r d wRTtrfr qlqr-{

ilTd qfi d fr\ 5000 q-.f fi--{ qRnq o1 TR rl{trd r-4 slffi t

qT"nrtrf, qrqfr q an-$e, zl{'d{r, fr{ +s, qffi fti o1 qqqel, qtRfiT \-q

PIrAld-q ot gflqlrt 6l-TI I

(so) wrffi+o da or nqTq-fu{arm d {@) d m d fuq 5{qfrl

optft d df, d +flq ig '10000 orf fieqZgo iqJzrq q-R'qq n .fi

UiB( r-cft cTn{ff I dd d n-{ra or fr.o-;rr Yq gqTq oqft g1-*r F6-qT

qn-ql | {tB-{q 61 ftffi1 dTI ffi ffi o1 {ft-fr'qT qfr {i'ft ertq qr

e-qq tfufuqq q-i.fr t sil-4d-q gq 3TIq0d0 wtd d'i'n I v+.d n da oS

fu r osoo / - F0 oi de qfrr+{ ft-qT qfiql 
I

F) qJ€ tq qa qNejIT- fr-{erm o) fii d fuq qrfr o1 q+qerT tg
qrt'l or 3i)-d{ i-s t.fi q"rfi-{ qgq Ed-{ r\ q-a o1 3il{ffi 9fttr44 o1

qrn-.ft | qR qd qlq-rT HtFd Tfr Efft d q-.+fi. zo qRfl{ d ftf f-o

tr-sqq drrd qTi o) qlerfufi-f,T 6 qrffi 
t

(u) sfuo ts o1 Sorq- ft-{arTm c pmr-frTq qq q{ sril-q gdq

o-{fi ig \-n sfuf, 1e C 5fl-q of qeilq{r oT qCft 
t

g) ffif dq- fr-{arrft-d qm d e-"q) gqffi znqrer), \q r+ffi
qRdT3tT, d qlqT.T GTt-df( o1 gilT qcn€lT d ftI 5{-4i11 orc}-ft q

3Tfq-{qTS d-"E o1 {ertq{l q't qdfr 
t

(g) qksZqkqZFrR.qrEl{ o1 TaTrTil- g-{qkl Frdtfr i qq l]qT d

q-inpf d erSwx ft{erTffi d ilffio 3rgr_dn, Tq-{ 3rTR of z+erqal d

fu omwo-or5v+x qfuqZqRq-EZ FrRflq{ znr Flq.iq zF-{FIT qi-'n 
I

(q) qs6-fr-{€rTffi 3ilcil-rmq ft1 gfruT d frq gqqfu olCft o) 5w
qr,f t N d fr\,12 fi-{ d-9 vrg+ \-q o-reift A 3rq{ og fieq

,\PN4DC SLIl,I\ ,'\RI ('OAI- T'II\ESt2
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C-S qrscn oT ftHur o-{RIf qrilT I gqfr d wq-s+le{ q"T FrfiT-{ft ig

rrsch' d frtqi-frtrTi cld ol fi FtqinT fi fu-qT qrt'n 
r

(e) s.g_o f,rg-a (Sc dt-$d)-ft-{€rrffi d r+r$ g=m enqnrq-q qfr gftqT

d fr\ 3il'f,R-r gq qIE-q e]--fi) q?) f{ga + q-flf ro fu-q U]]d'TT t

(d) srcT ecrl6 d fuq qd q|fdm-ft-{arTfud of ol-Cfr n {i gq

silqxftq qolfr o1 q-a Frnf{fr d fuq $sfi d nr+ qnfr1 qftru} ot

FrqfnT @-{EIT ril-aq | fu-+ qrq sg3TT qqr dar n q-il-trd rd t q)-€T

qf+ql f i-i-q frT<-q o] qrcq trE wre (water Treatment Plant) e sisT

qt$.TT 
t

(s) s{q1-q7offwrq- fr-{arTm + B-qqt-q ig 6Td-fi qfi-{tr q'l qEq

{nET d qls rrrn o1 qaqfr d 3TTtll-{ sqfi-H7oB-r+n +s g-ffi o-t

ft-qiuT o-{RIT qrq'n 
t

fc-qn+ffT gI-rT {€rtftd g-{qkT qlq qfi qrrftl ghqr( deII ris q-qTd

cr+{ {.ilR qtq qar-qo d] rrlqftfl e}-'ft t

oz.fttq Hq-qffiqqT q'qTfr--a ca qfu d qffiwqT d 3IDI-6"T eta q

qTqT 4 C arDq"-rT e-orqFT d f,{+o d Td errliell{ og q{ t d-fi ch-{ilT

qFIT 3TT {6T d' d{ s-{-ftl Frfr Tfr 3ficld oq fr T{ i' fug q6 sq

qn i q-fil=t e;llcn{ 3Tr[q =ffi t, fri-fl-ftl eqFlo-fl qPf zoog d {I'|{q
3lFrd-cr t fr{€ qTi qffi t, d s-+ TR qn qfun-{ qftT d 3rfrftff

ftqrTr+R fu\eT m'q o-q.fr il{r fuqT 5nfrn:-

o-0.01 t o,gg to .fi w
q-1.00 to t 1.ee to 1fr w
:T-2.00 to t 3.ee to +$ w
s-4.00 to t uw

s0 1500 sfr qRil-{ qfr q|-6 
t

50 2000 0n qfun qfr qr6 
t

s0 2500 qfr qfu{R qfr q|-6 
t

s0 3000 qfr qfuR qfr q-6 
t

s!-{i{d qftr q+nfuo qft{ri d 5fuqT C srft1 ss 50 ut Y$ +i
dfi e{atrqT zo qqf f,6 3IetcIT o-qfr d q< eli c-o C fi q-6-A E} R-trT
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ANNEXURE P - 

OFFICE OF COLLECTOR AND DISTRICT 

MAGISTRATE, DISTRICT SINGRAULI 

(MADHYA PRADESH) 

Ref. No. 146/Land-acquisit ion/ 2018 

Singraul i, date: 28.04.2018 

To, 

Sub Division Off icer/ Land Acquisit ion Off icer, 

Devsar 

District Singraul i (Madhya Pradesh) 

Subject: With regard to submitt ing the 

Rehabi l i tation and Resett lement Pol icy 

Ref.: Letter No. 4/3/ 2018/ 1175 Rewa dated 

20.03.2018 of the Commissioner 

The approval of the Rehabil itat ion and 

Resettlement Policy, 2018 has been granted by 

the Commissioner Rewa Divis ion, Rewa for the 

APMDC Soliyari Coal Mine. 
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Thus a copy of the Rehabi l i tation and 

Resettlement Policy, 2018 is being enclosed 

herewith. Kindly ensure to take the further 

course of action. 

Sd/- 
Collector 

District Singraul i (Madhya Pradesh) 

Ref. No./ 147/ land acquisit ion/ 2018 

Singraul i, dated: 28.04.2018 

Copy to: - 

Vice Chairman and Managing Director APMDC 

Sul iyari Coal Mine District Singraul i – sent for 

information. 

Sd/- 
Collector 

District Singraul i (Madhya Pradesh) 
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OFFICE OF COMMISSIONER, REWA 

DIVISION, REWA (MADHYA PRADESH) 

Ref. No. Revenue/4/3/2018/1175 

Rewa, date: 20.03.2018 

To, 

Collector, 

District Singraul i 

Subject: With regard to submitt ing the 

amended Rehabil itat ion and Resettlement 

Policy 

Ref.: - Your letter No. 63/ land – acquisit ion/ 

2018 Singrauli,  dated 23.02.2018 

Kindly refer to the referenced letter vide 

which by making an amendment in the 

Rehabi l i tation and Resett lement Pol icy of the 

Sol iyari Coal Mines of District Singrauli 

prepared in the year 2012, in perspective of 

the present scenario, the amended 

Rehabi l i tation and Resettlement Pol icy is 

prepared and has been sent to this off ice for 

i ts approval. 
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Thus, as per your referenced letter, the 

Rehabi l i tation and Resett lement Policy, 2018 

of the Sul iyari Coal Mine District Singraul i has 

been approved by the Commissioner Rewa 

Divis ion, Rewa. After approving the 

Rehabi l i tation and Resettlement Policy, 2018, 

it  is being sent back to you in original. 

Encl.: as above in original. 

Sd/- 
(PS Tripathi) 

Dy. Commissioner (Revenue) 
Rewa Divis ion, Rewa 
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Andhra Pradesh Mineral Development 

Corporation Limited, Hyderabad  

Sul iyari Coal Mine Distr ict – Singraul i 

(Madhya Pradesh) 

For the  

Amended Rehabi l i tation and Resett lement 

Policy, 2018 
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PROPOSAL 

Vide the order dated 25th  July 2007 of the 

Government of India, Department of Coal, New 

Delhi, the Suliyari  Coal Block located in 

Singhraul i Tehsi l of Singrauli  District at 

present Sarai Tehsi l of the State of Madhya 

Pradesh was al lotted to the Andhra Pradesh 

Mineral Development Corporation Hyderabad 

for the coal mining. The vi l lage Jhalari, 

Amdad, Majhaulipath, Belwar, Sirsawah, Amrai 

Khoh, Dhiraul i,  Bajaudi,  Dogri and the vi l lage 

– Khaua New Tola selected for the

rehabil itat ion are being effected from this coal 

block. After getting the coal al lotment order, 

this company made conducted the social 

f inancial inspection/ survey of al l  the effected 

vi l lages from In Situ Enviro Care MP Nagar 

Bhopal and its report has been received. As 

per the social f inancial inspection/ survey 

report, the total number of the famil ies to be 

displaced by this project is told to be 1341. 

For the rehabi l i tation of these displaced 

famil ies, the acquir ing/ al lotment of the total 
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of 123.50 hectare private and government 

land of vi l lage Khauna New Tola is proposed. 

On the basis of the Model Rehabi l i tation 

Policy 2002 of the Madhya Pradesh in relat ion 

to benefit ing the rehabil itat ion to the 

displaced/ effected famil ies of project area, 

Rehabi l i tation and Resett lement Pol icy was 

prepared by this project in the year 2012. The 

said policy was issued by the joint signature 

of the Col lector Distr ict Singrauli  and the Chief 

Project Officer, APMDC.   

Due to the cancellat ion of the al lotment of 

the earl ier al lotted coal blocks vide the order 

dated 24.09.2014 of the Hon’ble Supreme 

Court in the case of No. 120/ 2012, the 

Sul iyari Coal Block was also effective. 

Vide the order dated 29.09.2016 of the 

Government of India, Ministry of Coal, New 

Delhi, the Suliyari  Coal Mines has been once 

again al lotted to the Andhra Pradesh Mineral 

Development Corporation, Hyderabad for the 

coal mining. 
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Due to the social f inancial changes took 

place within two years of cancellat ion of the 

coal block al lotment and re al lotment of the 

coal block by the Hon’ble Supreme Court,  i t 

has become necessary to review and revise the 

Rehabi l i tation and Resett lement Pol icy as 

drafted by the Andhra Pradesh Mineral 

Development Corporation Limited in the year 

2012. In perspective of which, keeping in view 

the provisions of Model Rehabi l i tation Policy, 

2002 and National Rehabi l i tation And 

Resettlement Policy, 2007 and Transparency 

In Land Acquisit ion Rehabil itat ion And 

Resettlement Act, 2013, by making the 

amendment in the Rehabi l i tation and 

Resettlement Policy as drafted by the Andhra 

Pradesh Mineral Development Corporation 

Limited in the year 2012, a pol icy has been 

made/ drafted for giving the displacement 

benefit to the displaced/ effected famil ies of 

the project. 
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Note: - Since the date of enactment of this 

pol icy, the Rehabil itat ion and Resett lement 

Policy issued by this project in the year 2012 

wil l  be null  and void. 

 

PART 1 

Definit ions: -  

01.  Company: - Company means APMDC 

Sul iyari Coal Mine Distr ict Singraul i 

 
02.  Affected area: - Affected area means 

such vi l lage or area under which the 

private and the government lands 

have been selected for establishing 

the project,  either these private lands 

are acquired under the provisions of 

the Land Acquisit ion Act 1894 or 

directly purchased from the land 

owners, or the Government land is 

al lotted by the Government. In case 

the company leaves any port ion of the 

land or acquire the additional area 

then the additional land area being by 

the acquisit ion, wil l  be considered as 
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the affected area, but the area of the 

land which is being left from the 

project wil l  not be considered as the 

affected area which be marked in the 

revenue record map and the khasra. 

03. Displaced person: - Any person who

has the possibi l i ty of being

permanently or temporari ly effected

in that area from the project or is

l iving or is running its business for its

l i fe for at least 3 years prior to the

date of publ icat ion of the Notif ication

under section 4 of the Project.

04. Displaced family: -

a.  The family consisting of the displaced

persons as defined in the above para

3, wherein husband, wife and minor

chi ld and other person depending on

the head of the family viz. widow

mother, widow sister, unmarried

sister, unmarried daughter or old

father mother, are involved.
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b.  Each of the minor son, unmarried

daughter, unmarried sister and

brother of the displaced family who

has become adult on the date of

issuance of the Notif ication under

section 4 of the Land Acquisit ion Act.

He/ she wil l  be separately considered

as a family. Widow mother and her

minor chi ldren wi l l  be considered as a

separate unit.

c. In case the company has purchased

the land directly from the land owners

and the said land has not been

acquired then the date of registration

of the land wil l  be considered as the

cut off date and the definit ion of the

family for such family wi l l  be

permissioned as per para 4(a) of this

pol icy.

d.  Such orphan minor children of the

project affected area (who does not

have its father and mother) wi l l  be
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considered as a separate unit for 

granting the benefit of rehabil itat ion. 

05. Effected person: -

Such person who does the 

agricultural work on the land located 

in the acquired area since 03 years of 

the publ icat ion of the Notif ication 

under section 4 but does not l ive 

permanently or temporari ly in that 

vi l lage. 

06. Effected family: -

The family consisting of the 

displaced persons as defined in the 

above para 5, wherein husband, wife 

and minor child and other person 

depending on the head of the family 

viz.  widow mother, widow sister, 

unmarried sister, unmarried daughter 

or old father mother, are involved. 

07. Categories of the affected of the

project: -
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(a) Such family who are l iving in the

project area by constructing its

own house in the private land or

Government land and does the

agricultural work for the

l ivel ihood of its family, continue

since 3 years prior to the date of

publ icat ion of Notif ication under

section 4.

(b) Such family who is farming in the

agricultural f ie ld in the project

affected area continue since 3

years prior to the date of

publ icat ion of Notif ication under

section 4 but is not permanently

or temporari ly residing over there

and his/ her land be acquired in

the land acquisit ion but some of

his/ her entit led land rests even

after the acquisit ion.

(c) Such family who is farming in the

agricultural f ie ld in the project
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affected area prior to the date of 

publ icat ion of Notif ication under 

section 4 but is not permanently 

or temporari ly residing over there 

and his/ her entire land is 

acquired. 

(d) Such family who l iving

permanently in his/ her own

house or rented house  s ince

three years prior to the date of

publ icat ion of Notif ication under

section 4 and is doing some small

business, work or any other work

for the l ivel ihood of i ts family.

(e) Those farmers who are landless

and by l iving in the vi l lage since

three years prior to the date of

publ icat ion of the Notif icat ion 

under section 4, are farming for 

the l ivel ihood of its family. 

(f) Those farmers who are landless

and are not farming for the 
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l ivel ihood of i ts family but are 

doing some other works related to 

the agricultural work by l iving in 

the vi l lage since three years prior 

to the date of publ ication of the 

Notif icat ion under section 4. 

(g) Those scheduled caste or

scheduled tr ibes who are not

farming for the l ivel ihood of its

family but by forest product, his/

her family are maintaining the

l i fe, by l iving in the vi l lage since

three years prior to the date of

publ icat ion of the Notif icat ion

under section 4.

08. Terms of the rehabil itat ion grant: - In

case the displaced/ effected family as

classif ied in para 07 fal ls in one or

more category, then he/ she wil l  be

granted the benefit of rehabil itat ion

by considering him/ her displaced/

effected in one category ony.
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Part – 2 

(Personal benefit) 

01. Rehabi l i tation Grant: -

a.  As a rehabil itat ion grant, the

displaced family (as on the date of

vacating the house) wi l l  be granted a

lump sum amount calculated at the

rate of the minimum agricultural

wages (MAW) as prescribed by the

Government for the 300 working days.

b.  Special rehabil i tation grant: -

i. The landless, agricultural labour

displaced family wil l  be granted

Rs. 3500/- per family per month

(from the date of displacement

ti l l  03 years)

i i. The landowner of scheduled caste

and scheduled tr ibes or other

family wil l  be granted Rs. 3500/-

per displaced family per month
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(from the date of displacement 

t i l l  03 years) 

02. (A-1) – Al lotment of the house/ plot –

The family displaced due to the project

wil l  be given a plot of 90 x 60 sq. ft.  in

the selected vi l lage Khanua New Tola

towards the rehabil itat ion, wherein the

company wi l l  execute the construction

of the house. In case the displaced 

family does not accept the house 

constructed by the company then in l ieu 

thereof, the Company wil l  be l iable to 

pay a sum of Rs. 5.00 lacs in l ieu 

thereof for the construction of the 

house. In case any family does not 

desire to take the plot in the 

rehabil itat ion colony, then he/ she wil l  

be paid a sum of Rs. 2.00 lacs in l ieu of 

the plot. 

03. In case any displaced family does not

want to take both the plot and the

house, then he/ she wil l  be given Rs.
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2.00 lacs in l ieu of the plot and Rs. 5.00 

lacs in l ieu of the house. Total Rs. 7.00 

lacs wil l  be payable. 

(A-2) - Grant for the cattle shed – The 

Company wil l  pay a lump sum Rs. 

50,000/- (Rs. Fi fty Thousand only) to 

each of the displaced family for 

constructing the cattle shed for the 

cattle of the displaced persons/ family. 

(B) Entit lement of the plot – The

concerned Tehsi ldar on the basis of the 

al lotment letter of the company to the 

family/ person displaced in the 

rehabil itat ion colony, wil l  issue the 

lease on the prescribed format. On 

which the displaced person wil l  have al l 

the right of the landlord and the 

transfer/ mutation wi l l  be made on the 

basis of the lease issued by the 

Tehsildar. The leased landowner wil l 

have al l the r ight to transfer the land as 

per the law. 
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04. Free transportation arrangement and

transport expenses – The Company wil l

make the arrangement to transport the

household things, building material,

movable property, pet animal,

agricultural tools, agricultural products

and the family member of the displaced

family free of cost. In addit ion, the

Company wi l l  provide the f inancial aid

of the lump sum amount of Rs. 50,000/-

(Rs. Fifty Thousand only) to the head of

the displaced family as a transport

expenses.

05. Old age pension – The lady and gent of

each of the displaced family who has

attained the age of 55 years on the date

of passing of the Award, be given a sum

of Rs. 2000/- (Rs. Two thousand only)

per month.

06. Education and scholarship - The

company wi l l  construct a school building

at the range of higher secondary in the
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vi l lage Khanua, New Tola with al l the 

faci l ity along with the playground for 

the study of the chi ldren of each of the 

family to be displaced from the project 

area. The students studying in this 

school from class 01 to class 12 wi l l  be 

provided the education free of cost and 

each of the children of the displaced/ 

affected family wil l  be given the books, 

writ ing material, arrangement of the 

school uniform by the company, free of 

cost. The Company wil l  provide the 

fol lowing scholarship per month to the 

students studying in the school to 

encourage the students: -  

Class Boy Girl 
01 to 12 500 600 

The boy/ gir l students of class 10th  

and 12th  passing with the first class 

wil l  be given a sum of Rs. 50,000/- 

(Rs. Fifty thousand only). 

07. Medical faci l i ty: -
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The Company wi l l  construct a ful l 

faci l ity hospital in the rehabil itated 

vi l lage Khanua New Tola in which the 

faci l ity of maternity house, pathology 

lab, emergency room, out-door patient 

room, dispensary, record room, off ice 

and wait ing room, drinking water, etc. 

would be there. In this hospital,  the 

members of the displaced/ effected 

family due to the project wil l  be given 

the medical faci l ity free of cost. 

08. Collect ion al lowance of Mahua and

Tendu Leaves: -

On the basis of the appl icat ion 

submitted by the head of the family 

displaced from to the project area who 

was spending the l ive by col lecting the 

Mahua or Tendu Leaves, it wil l  be 

veri f ied and in the case of f inding the 

said application as correct, he/ she wil l  

be given the lump sum amount 

calculated at the rate of the minimum 
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agricultural wage as prescribed by the 

Government for minimum 500 working 

days which wi l l  not be less than Rs. 

50,000/- (Rs. Fi fty thousand only). 

09. Job, training and scholarship to the

displaced family: -

a.  At least one family member of each of

the family displaced from the project

wil l  be given the prior ity in proving

the employment/ job in the project as

per the el igibi l i ty in accordance to the

Model Rehabi l itation Pol icy, 2002. The

i l l i terate displaced person wi l l  be 

given the priority in providing the 

employment in the unskil led labour in 

the construction works in the project 

area. For the employment in the 

project,  the displaced person wi l l  

register its name with the project 

representatives. In this work, the 

assistance of the Sarpanch of the 
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concerned Gram Panchayat wi l l  be 

desired/ expected. 

b.  Training to the displaced: - The

company wi l l  organize the free of cost

industr ial  and computer training from

the recognized inst itutes for the

persons displaced from the project

and the trained persons wi l l  be

ensured by the company to the get

the employment.

Scholarship – During the course of the 

training, any one member of the 

displaced family under training wi l l  be 

provided the scholarship of Rs. 1000/- 

per month as per the el igibi l i ty. 

c. Self-employment: - The training

regarding the ski l led development wi l l

be organized by the company to

develop the el igibi l ity of establishing

the self-employment for the displaced

persons.
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10. Definit ion of the employment: -

-  The employment means by issuing the 

direct appointment order of any 

displaced person by company in its 

project, by giving the regular monthly 

salary, the regular deduction is made 

just l ike the regular employees. This 

employment wi l l  be as per the rules of 

the company, wherein provident fund, 

gratuity and other al lowances wil l  be 

given/ provided. 

- Any person wil l  be taken into the

employment work through the

cooperative committee or trough any

personal contract.

- In case the company does not provide

the service to atleast one member of

the displaced family member or he/

she himself/ herself does not want to

do the service then the company wil l

provide a lump sum amount of Rs.

5.00 (Rs. Five lacs only) towards the
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grant amount to one of member of the 

said family for the self-employment. 

- The vehicles purchased by the

displaced persons wi l l  be given the 

priority in engaging the same in the 

work of the company as per the 

requirement.  

- The shops constructed in the resett led

vi l lage wi l l  be al lotted to the 

displaced famil ies free of cost. For 

this purpose, 90 percent shops wi l l  be 

reserved. The said reservation wil l  be 

made primari ly for the shops of 

general store, medicine, milk, bread, 

laundry, vegetable, fruits,  etc. Out of 

these shops, one of the shop wil l  be 

reserved for the shop of the proper 

value. The prior ity sequence of the 

al lotment of the shop wil l  be as 

under: -  
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1. The self-assisting group

operated by woman (for al l  the

categories)

2. Physical ly chal lenged person

(for al l the categories)

3. Person belonging to Scheduled

Caste

4. Person belonging to Scheduled

Tribes

5. Person belonging to other

backward classes

6. The member of the family run by

the woman head of family

Person belonging to

7. Person of the mult i

displacement Person belonging

to

8. General category person

But in case the appl icat ions of the various 

persons of the prescribed categories as 

mentioned in the aforesaid 01 to 08, 

el igible for the al lotment, are received for 
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obtaining the shop then in such 

circumstances, the person of the said 

category wi l l  be el igible to get the shop as 

per the lottery system accordingly to the 

avai labi l i ty of the shop. 

11. Unemployment al lowance: -

At least one family member of each of

the famil ies being displaced due to the

project wil l  be given the subsistence

al lowance at the rate of the minimum

agricultural wage (MAW) minimum to

Rs. 7000/- per month for his/ her

l ivel ihood provided that he/ she does

not get the employment by the company

within 3 years of the award date. In

case the head of the family is a woman

then she would also be el igible to get

the subsistence al lowance but this

unemployment al lowance wil l  be

payable for a period of 3 years from the

date of the displacement provided that

any one adult member of that family be
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not given the lump sum amount of Rs. 

5.00 lacs by the company for the self-

employment. 

12. Constitut ion of the labour contract

committees: -

The members of the family displaced

from the project wil l  constitute the

labour contract committees. The

members of these committees wi l l  be

given the prior ity in the construction or

any other work executed by the project.

All  the proceedings relat ing to such self-

employment committee and groups wil l

be made by the company. The

registrat ion of these committees wil l  be

made by the Sub Registration,

Cooperative Committees.

A tripartite agreement wi l l  be executed 

in between the District Administration 

Company and the registered labor 

committee, on the basis of which such 
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committee wil l  be given the work in the 

project. 

13. Rebate in the stamp and registrat ion

fee: -

In case the persons effected/ displaced

by the project purchase the agricultural

land after being displaced, then for

encouraging the displaced famil ies to

purchase the agricultural land under

section 29 (3) of the Model

Rehabi l i tation Policy, 2002, the stamp

and registrat ion fee of the land

purchased equal to the area affected by

the acquisit ion/ acquir ing wi l l  be paid by

the Company. From this work, the

persons effected from the project can

properly use the received compensation

and the field of the agricultural

employment wi l l  be encouraged.

Part 3 
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Rehabilitation Colony and the facilities 

therein 

01. The fol lowing faci l it ies relat ing to the

bui lding prepared for the rehabil itat ion

in the selected vi l lage Khanua New Tola,

wil l  be provided to the displaced

persons/ famil ies: -

a.  School bui lding: - The Company wi l l

construct the ful l faci l ity school

bui lding at the higher secondary level

for the free education to the chi ldren

of the displaced persons/ famil ies in

the rehabi l i tated colony. The students

studying in this school wil l  be

provided the arrangement of

playground along with the sports

equipment.  The students of c lass 12th

wil l  be provided the laptop or

computer. A sum of Rs. 25,000/- (Rs.

Twenty five thousand only) fund wil l

be given to the l ibrary which can be
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used by the Principle of the school in 

purchasing the books. 

b.  Primary health centre: - The company

wil l construct the hospital with ful l

faci l ity for the free treatment of the

person and his family members

displaced in the rehabil itated colony.

c. Community Hal l – A community hall

wil l  be constructed in the

rehabil itated colony. The said hall  wi l l

contain an off ice room, one l ibrary

and one store room.

d.  Haat market complex: - The land

admeasuring 5000 sq. meter wil l  be

reserved for the weekly market in the

rehabil itated colony campus for

making the easier l i fe of the displaced

person regarding its necessary dai ly

routine things. In the weekly market,

the l ight, platform, t in shed,

arrangement of dr inking water,

parking and toi let wil l  be arranged.
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e.  Public playground: - The land

admeasuring 10000 sq. mtr./ one 

hectare wi l l  be secured for the 

playground in the rehabi l itated colony 

for playing the chi ldren of the 

displaced persons/ famil ies. The 

development and the maintenance/ 

repairing work of the playground wi l l 

be made by the Company. The 

stadium wil l  be constructed wherein 

the sitt ing stair wi l l  be made and the 

pavil ion wi l l  be made in al l directions. 

There wi l l  be an arrangement of toi let 

and RO. A fund of Rs. 10,000/- per 

year wi l l  be provided for the sports in 

the school. 

f. Arrangement of the pure drinking

water: - For making the arrangement

of drinking water to the displaced

persons/ famil ies, the water supply

wil l  be ensured from the pipe l ine by

making the overhead tank of the
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water. In case this plan does not 

success then a hand pump wil l  

arrangement for each of the 20 

famil ies.  

g.  Shop at the proper cost: - A shop of

the proper cost wi l l  be establ ished for

making easier the arrangement of

food at the Government rate to the

displaced persons/ famil ies.

h.  Anganwadi centre: - An anganwadi

centre wi l l  be established in the

rehabil itated colony for making the

easier arrangement of the nutr it ious

foods to the children unmarried gir ls

and pregnant ladies of the displaced

famil ies.

i. Establ ishment of the temple/ mosque/

church: - As per the suggestion of the

Gram Sabha of the rehabil itated

colony, the temple/ mosque/ church

wil l  be constructed as per the
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requirement for the arrangement of 

worship, etc.  

j . Road: - For the faci l i ty of commute to

the displaced persons, a 12 meter

broad road wil l  be constructed for

connecting the rehabil itat ing colony

with the main road and 09 meter

broad road wil l  be constructed inside

the colony. Simultaneously, a drain

wil l  also be constructed at the corner

of the road for the water exit.

k.  Street l ight: - For the faci l i ty of the

community having l ight for the

displaced persons, the internal and

the outer roads wi l l  be provided the

faci l ity of the street l ight.

l. Pakki drains for the water f low: - The

pakki drains wi l l  be constructed at the

corner of the road for the water f low/

exist of the residential houses

constructed in the rehabi l i tated

colony, which wil l  be connected to the
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f lowing drain in the vi l lage Khanua 

New Tola. The drainage system wil l  be 

connected with the water treatment 

plant. 

m. Burial sites/ graveyard: - As per

the permission/ consent of the Gram 

Sabha, the burial  s ite/ graveyard 

having road wi l l  be constructed 

outside the border of the colony 

campus for the use of the displaced 

persons/ famil ies. 

Note: - Al l the faci l it ies and road 

panchayat bhawan, etc. of the 

establ ished rehabil itated vi l lage made 

by the project wil l  be the property of 

the Gram Panchayat. 

02. Special package: - The person effected

from the project who is continuously

farming in the acquired f ield/ area since

03 years prior to the publ icat ion of the

Notif icat ion under section 4 and his

personal land has been acquired but he
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is not residing by constructing the 

house in the said vi l lage, who has been 

found proved from the Revenue Record 

of the year 2009, then he/ she wi l l  be 

given the additional compensation 

amount as a special package by the 

company, as under: -  

A. On the land 0.01 

to 0.99 hectare 

Rs. 1500/- 

per family 

per month 

B. On the land 1.00 

to 1.99 hectare 

Rs. 2000/- 

per family 

per month 

C. On the land 2.00 

to 3.99 hectare 

Rs. 2500/- 

per family 

per month 

D. On the land 4.00 

to above 

Rs. 3000/- 

per family 

per month 

 The aforesaid amount wi l l  be given to 

the head of the affected family on 
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completion of 50 years of age or 20 

years or on the closure of the company, 

whichever is earl ier.  The aforesaid 

special benefit/ grant wi l l  not be given 

to that family whose any one member of 

the family is not engaged in the 

employment of the project. 

PART – 4 

Sett lement of the disputes: - 

In case there is any disputes in relat ion to the 

displacement in any case and the case is not 

awarded on the representation of the effected 

person or the company and in the case of 

passing of the award by the land acquisit ion 

off icer, then the Distr ict Rehabil itat ion Off icer 

can take the decis ion. The revenue record for 

the year 2009 and the voting l ist and the 

poverty l ine survey l ist,  family register of the 

year 2002 – 2003 wil l  be considered as the 

base for the determination of i ts el igibi l ity. In 

case the concerned person does not get the 

desired rel ief then he/ she can f i le its 
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representation before the Collector and it wi l l  

be sorted out/ disposed of by the Collector and 

the judgment pronounced/ decision taken by 

the Collector wil l  be f inal which wi l l  be 

accepted by the Company. 

Sd/- 
Collector 

District Singraul i 
(Madhpra Pradesh) 

Approved by: 
Sd/- 

Commissioner 
Rewa Divis ion, Rewa 

(TRUE TRANSLATED COPY) 
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1 Khanua Naya Tola 66.26 321750100 62.432 303163736 3.828 18586364

2 Dongari 47.50 593226239 46.465 580299713 1.035 12926526
3 Jhalari 356.55 3491705679 336.326 3293647459 20.224 198058220
4 Aamdand 40.04 450081688 39.058 439044018 0.982 11037670
5 Manjhauli Path 113.81 1157427973 50.076 1074924646 63.734 82503327
6 Belwar 85.92 932148737 85.511 927712679 0.409 4436058
7 Sirsawah 29.15 192909621 28.957 191632534 0.193 1277087
8 Bajaudi 0.25 819244 0.25 819244 0.000 0 FINAL
9 Amaraikhoh 2.72 28887564 2.72 28887564 0.000 0 FINAL

Total 742.20 7168956845 651.796 6840131593 90.404 328825252

ADMIN CHARGES
TOTAL AMOUNT 
ALONG WITH 
ADM CHARGES

AMOUNT 
DIPOSITED BY 
THE COMPANY

TOTAL 
DISTRIBUTED 

AWARD 
AMOUNT

BALANCE 
AMOUNT FOR 

DISTRIBUTION

BALANCE 
AGAINST 

DEPOSITED 
AMOUNT

358447842 7527404687 7527404687 6840131593 328825252

Remark

STATEMENT SHOWING  DISBURSEMENT OF COMPENSATION FOR PRIVATE LAND IN 
RESPECT OF SULIYARI COAL MINE

0

Name of the village

Area if Land 
which 

Compentation 
has to be Paid

Amount of 
Compentation to 

be paid
S.NO

BALANCE AMOUNT TO BE 
DEPOSITED BY THE COMPANY 

AGAINST AWARD AMOUNT

Amount of 
Compentation Paid 

Area of the 
Land 

Compentation 
Paid 

Total Award 
Amount

Total Area
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1st 
Instalment
@ Rs 2.00 

Lacs

2nd 
Instalment
@ Rs 3.00 

Lacs

1 Khanua naya tola 44 37 7 17 8 44 7 44 44 10 13 44

2 Jhalari 795 650 35 488 162 0 0 676 78 46 0 0

3 Belwar 167 60 15 106 31 0 0 0 0 9 0 0

4 Majhaulipath 301 90 27 208 48 4 0 89 0 5 0 0

5 Aamdand 73 0 6 50 12 0 0 0 0 0 0 0

6 Sirswah 26 0 4 13 6 0 0 0 0 0 0 0

7 Dongari 170 150 34 87 28 105 27 167 133 11 0 59

8 Dhirauli 9 0 0 0 0 0 0 0 0 0 0 0

9 Bajaudi 1 0 0 0 0 0 0 0 0 0 0 0

10 Amaraikhoh 13 0 0 0 0 0 0 0 0 0 0 0

1599 987 128 969 295 153 34 976 255 81 13 103

Cash in lieu 
of 

Employement
@ 5.00 Lacs

Tendupatta
@ Rs. 50000/-

 Cattleshed, R&R 
Grant & 

Transpotatioan 
charges

(Andhra Pradesh Mineral Development Corporation Ltd. (Suliyari Coal Mine)
Details about Project Displaced Family 

Sr.No Village Name
Approved 
Total Pdfs 

Plot 
Allotment

Pdf 
Employment

Shifting 
Details

2nd Instalment 

Cash in lieu of 
Plot

@ Rs 2.00 Lacs

1st Instalment 
Unemployemen
t Grant (Bhatta 

Per Month)
@ Rs 7000/-

Old age Pension 
Per Month

@ Rs 2000/-

Cash in lieu of House
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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Saurabh Dev Pandey 

ORIGINAL APPLICATION NO. 315/2022 

APPELLANT 

VERSUS 

State of MP & ORS RESPONDENT(S) 

VAKALATNAMA 

KNOW ALL to whom these presents shall come that I Mr. V.G. VENKATA REDDY, Sf o V.G.

SUBBA REDDY, authorized representative of the Respondent i.e Andhra Pradesh Mineral 
Development Corporation Limited (APMDCL) do hereby appoint "MR. MAHESH AGARWAL, MR.

RISH! AGARWALA OF AGARWAL LAW ASSOCIATES having its address at 19, BABAR ROAD, 

NEAR BENGALI MARKET, NEW DELHI - 110001" hereinafter called the Advocate to be My/our 
Ad-vocate's in the above noted case and authorize him: 

To act, appear and plead in the above noted case in this court in any other court in which the 
same may be tried or heard and also in the appellate courts. 

To s:gn, file, verify and present pleading, applications, appeals, cross-objections or petitions for 
execution, review, revision, withdrawal, compromise or other petition, replies, objections affidavits 
or other documents as may be deemed necessary or proper for the prosecution of the said case in 
all its stages. 

To file and take back documents. 

To v,ithdraw, or compromise the said case or submit to arbitration any differences or disputes that 
m2.y arise touching or in any manner relating to the said case. 

To take out execution proceedings. 

To c.eposit, draw and receive moneys, cheques and grant receipts therefor and to do all other acts 
and things which may be necessary to be done for the progress and in the course of the 
prosecution of the said case. 

To appoint and instruct any other Legal Practitioner authorizing him to exercise the powers and 
authorities hereby conferred upon the advocate whenever he may think fit to do so and to sign the 
power of attorney on my/ our behalf. 

And I/we undersigned do hereby agree to ratify and confirm acts done by the advocate or his 
su·:::>stitute in the matter my/ our own acts as if done by me/us to all intents and purposes. 

And I/we undertake that I/we or my/ our authorized agent would appear in the court on all 
hearings and will inform the Advocate for appearance when the case is called. 

And IJ-\ve the undersigned do hereby agree not to hold the Advocate or his substitute responsible 
for the result of the said case in consequence of his absence from the court when the said case is 
called up for hearing, or for any negligence of the said Advocate or his substitute. 

And I/we the undersigned do hereby agree that in the event of the whole or any part of the fee 
ag:-eed by me/us to be paid to the Advocate remaining unpaid, he shall be entitled to withdraw 
from the prosecution of the said case until the same is paid up. If any costs are allowed for an 
adjournment, the Advocate would be entitled to the same. 

SS WHERE OF I/we o 
od by me/ us this OS-

garwal Law Associates, 
34, Babar Lane, First Floor, 
Bengali Market, New Delhi, 
PH: 01142200000 

'> \to0 \ \ U\. 
WALA)\ 

NCT OF DELHI COLIRT FEE 

r: ;_,_�T0537772LJ.:iQJ.P 

05-DC::C-202.! 

\II I\ 11 \\11 \\\ 1\\\11\\ \I\\\\\\\ \\\ \\1\1\\111 \11\\\\111\ \I\

ese presents of which have been 

LIENT 
. 

1 c"" .hairniO'l Mar,a.,
1 n� Director

A r �/lneral oevelopmen Corp.L d.
Co�porate Office ; # 2 94/1 D, 100 Feet Road,

(Ta igadapa to i:.nlkepau, R�ad) 
'anuru, Viiavawada-521 ::,7• 
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